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CSETRA‘L ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH.
original Applicaticn No.4 of 2002.

pate of order 3 This the 11th Day of September,2002.
THE HON'BLE MR JUSTICE D.N.CHCWDHURY, VICE CHAIRMAN.

8hri K.Keerthiseelan

s/o Late V.Kolandai ‘

Superintending Hydro geolist

Central Ground Water Board

State Unit Office, Agartala

Agartala=-797007

Tripnra. e o o o o AppliCant.

By Advocates Mr.M.Chanda,G.N.Chakraborty,
Ho.Dutta & Mrs N.D.Goswami «

- Yersus =

l. The Union of Indlia
Represented by the 8ecretary
to the Government of India
Ministry of Water Resources
New Delhi.

2+ The Chairman
Central Ground Water Board
NH-IV, Faridabad- 121001

3. The Director (admn)
Central Ground Water Board
NH-1IV, Faridabad-~121001

4. Shri PoP.Gl:\ha
Director (admn)
Central Ground Water Board
NH-IV, - Faridabad-121001

5. The Member (SML)
Central Ground Water Board
NH-IV, Faridabad-121001

6. Dr .S.P.Sinha Ray
Member (SML)
Central Ground Water Board
NH-IV, Faridabad-~121001

7. aAdministrative Officer -
Central Ground Water Board
NH+1V, Faridabad-121001

8. The Chief Engineer v
Water & power Consultancy Services
(India) Limited, Janakpuri Central office
B~-3, B-4, Community Centre
B-1 Block, Janakpuri
New Delhi-110058.

contd./2
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9. shri G.C.Saha, Scientist D
Head oOffice, N.E.Region
Guwahati shillong Raod
Tarun Nagar
Bye Lane No.l ‘
Guwahati=781005 . e « » o+ Respondents.

BY Hrvomb ROY. &‘OC.G.S.C‘ |

ORDER

CHOWDHURY J.(V.C.) :

The legality and validity of the order trans-
ferring the applicant along with the post vide order dated
12.10.2001 is the subject matter of the Original Application

in the following circumstances i

1. The applicant was first appointed as Assistant
Hydro geologist and joined under the respondents in the
year 1977. Thereafter he was appointed to the post of Junior
Hydro geologist through the upséZazg7Shefeafter promoted
to the post of Scientist-C in the year 1988. In the year
1994 he was promoted as Sr. Hydro geologist Scientist-D.

Im due course the applicant was posted at the office of the
Regional Director, Central Ground Water Board, N.E.Region,
Guwahati as Superintending Hydro geologist and he joined
the said duty on 21.1.2001. By office order No.461 of 2001
dated 4.6.2001 the applicant alongwith four other officers
of Hydro geclogical discipline were posted against their
functiocnal posts designated as Superintending Hydro geologist.
By thevsaid order the place of posting was shown as CGWN,
Guwahati. While he was working as such, by the impugned order
bearing office order No.769 of 2001 dated 12.10.2001 the
applicant was transferred to CGWB, State Unit officé. Agartala
alongwith the post with immediate effect. By the said order
the applicant was directed to hand over the charge of Head

of office in respect of N.E.Regifon, Guwahati to Sh.G.C.

: Shah, Senior Hydro geologist (Scientist-D) and proceed to
Agartala immediately. According to the applicant, the said

Contd 0/3
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order emanated due to improper motive imputed to respondentg
NOS«S & 6. ACCording to the applicant, the respondents did
not take the cbjection raised by the applicant regarding
allotment ofhfenéers for Spring Development works inngZSCZTIn.
this regard[?:ferred to communication sent by him vide comwu-
nication dated 27.3.2001. The applicant submitted that he was
presurfsed by the respondent No.6 by successive telephone
calls for withdrawing his letter, which according to the
applicant, was recorded in his letter dated 12.4.2001 addressed
to the respondent No.6. The applicant also.indicated about

his encounter with its office in connection with the visit
of Hon'ble Minister of State for Water Resources in January,
2001 as indicated in Annexure-VI Series. The applicant also
contended that the order was.passed not in public interest,
but the same was passed as punitive measure for the reasons
stated above. The applicant contended that at Guwahati office
with a Superintending Hydré geologist, the applicant was

meant to be posted in the Regionai office not at the unit
office. The applicant in support of his contention reférred

to the statement showing the distribution Group-a distribu-
tion of posts and menticned that in N.E.Region there is only
cne post of Superintending Hydro geclogist and that post was
meant for Régional Office at Guwahati and there was no such

in the unit office. The applicant contended that with a

view to get rid of him, he was transferred out to Agartala
without any public interest. It was further stated that

after his transfer by the impugned ordex, the post in questidn
in the Regiocnal office was filled up by another officer,

who was brought to Guwahati alongwith the poste.

2. The respondents submitted its written statement
denying and disputing the claim of the applicant. In the

written statement the regpondents stated that the applicant

- was transferred to State Unit:office at Agartala along with

contd./4
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the post for more effective ihplementation/honitoring of
programmes of SUO, Agartala being a senior Supervisory
officer, in public interest. The regpondents also stated
that for adminstrative control, the Ynit offices and the
Divisions hade been placed under the administrative control
of the Regional Director of the Region in which the State
Unit officers and Divisions are located. It was also stated
that the Regional Director happered to be the Head of the
office of the Region whereas the other, officerm posted in
the Region/State Unit office/Divisionwere alWays lower in
rank and pay scale. In the instant case the applicant xxx
a Scgentist ~D in the pay scale of R.12,000- 16,500/~ was

nominated as Head of office of the Regional Directorate,

- N.E.Region, Guwahati as the post of Regional Director was

lying vacant. Consequent to the transfer of the appdicant
another officer who was alsc Scientist’D' in the same pay
scale had to be nominated as Head of office of the Regional
office at Guwahati as the post of Regional Director was
lying vacante. The respondents also statdd that the appliéant
was posted to a functional post cf Superintending Hydro
geologist by virtue of his being a Senior officer in the
Hydro geology.discipline. There was no change in the pay
scale and status what he was having prior to his posting

as Superintending Hydro geologist. At para 8 of the written
statement it was also denied that the applicant was pressu-
rized to pay the financial concurrence. At para 15 of the
written statement, it waé averred that it was within the
jurisdiction. -of the Board to deploy its officers and staff
anywhere in India depending on the requirement of-work load
and exigency in public interest. Since there was no Senior
Supervisory Officer at SUO, Agartala and the'progress of
SUWO was slowing down day by day, due to non availability

of a senior officer, it was considered necessary to post

the applicant at SUO, Agartala being a Senior Supervisory

- Contd 0/5
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officer for effective implementation of Field Season Program.
Accordingly the post of snpefintending Hydro geologist was
transferred to SUO, Agartala from N.E.Region, Guwahati to
draw the pay and allowance of the applicant to avoid fina-

ncial hardships.

3. I have heard Mr.M.Chanda, learned counsel for the
applicant and also Mr.a.Deb ROy, learned Sr.C.G.S8.C. at
length. The transfer and posting is, no doubt, within the
confines of the administration. The authority is invested
with the discretion. But then such discretion are not
unfattered, Such discretionery exeruisé of power is to be
confined within the bounds of the power assigned to them.

It must be exercised lawfully reasonably freed from whim

and caprice. In the instant case the applicant was posted

as Scientist-D (Senior Hydro geologist) at Central Ground
Water Board, N.E.Region, Guwahati Regional Head Quarter.
There are thrée Units, namely at Itanagar (Arunachal pradésh)
Agartala (Tripura) and at Shillong (Meghalaya)e Admittedly.
there was one sanctioned post of Superintending Hydro geo-
légist in the Regional office. The applicant, therefore,

had to be taken with the post there and subsequensly they
had to f£ind out and brought his successor by appointing one
Mr.A.K.Bakshi, Scientist-D as In-Charge of the Regional
office and designated as Regional Director In-Charge .as.. -
appearéd from. the verification. Save and except, the bald
étatement made at Para 15 of the written statement that
there was no Senior Supervisory officer at SuUO, Agartala

and the progress of SUO was slowing down Bay by day, due to
non availability of ai'senior offiéer. therefore, it was
considered necessary to post the applicant at SuUo, Agartala{
no other materials were furnished in support of' the claim. °
The criterion of public inteiest is not subjective, it is :
objective in the sense that it is subject to independent j.
scrutiny. The sanctioned strength of officers of the depart;

ment in N.E.Region, as mentioned above was one post of
Contd./6
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Superintending Hydro geologist that was available at Guwa-
hati. The same officer, under the working Scheme was looking
after three units. No reasons were assigned as to why all

of a sudden a senior officer had to be shifted that too with
the post. There were definite allegations imputing malafide
against the persons concerned. They were impleded as party
respondents. They chose not to contest, by filing their reply
and the Regional Director In-Charge cnly verified the state-
ment on behalf of the respondents. No other materials in

suppert of the claim of the respondents for abrupt teansfer

~ of the applicant alongwith the post was cited. It may be

stated, as was argued by Mr .A.Deb ROY, learned Sr.C.G.S8.C.

that transfer is an incident of service and an employee cannot

- complain against the transfer, unless such order is passed

in breach of any statutory provisions. The power of judicial

review is, no doubt, limited. But thea the order of transfer

- may be punitive or may be vitiated by malafide and arbitra-
riness. A civil servant is engaged in public duty. He is
. supposed to ac£ bonafide and in the public interest. In

~ discharge of the public duty such officer,in appreciating

and apprisal in the proceéss of administrative action, is

- free to make critical analysis of such move. An officer is

. not to be penalised for freely expressing in mind as regards

to the steps to be taken by the authority concerned. The

written statement including verification leaves no room for

- giving credence to the pleadings of the respondents. The

necessity of the verification of a written statement is to
satisfy the Court about the authenticity of the avernments
made in the written statement. A public servant is also
entitled for a fair tﬁeatment atid he should be allowed to
put his point of view freely in the decision making process
involving public work and public finance. As mentioned ear-

lier that the power conferred on the authority is not arbi-

- trarye. At any rate, the authority failed to justify its

Contd . /7
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actions even by producing the records as to why the autho-
rity had to take such an action abruptly. Materials on

record established abuse of &iscretion and where the res-
pondents declined to supply any justification at all for

its decision. It can be reasonably inferred that the respon-
dentw had acted unlawfully in passing the impugned order
(Reference -~ padfield -vs- Minister of Agriculture, Fisheries,
Pcod (1968) AC 997 ).

For all the reasons stated above, the impugned
order dated 12.10.2001 is seemingly arbitrary and discrie
minatory and on that ground,the order is ligble to be set
aside, accordingly the impugned order dated 12.10.2001 is
set asfide.

The application is thus allowed. There shall,

however, be no order as to costs.

( D.N.CHOWDHURY )
VICE CHAIRMAN
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GUWAHATI BENCH : GUWAHATI

oiic%tion under Section 19 of the Administrative Tribunals Act, 1985)
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Sri K. E{Leerthiseelan,
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|
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|

Latée V. Kolandai,

;
erintending Hydro geologist,
traIEGround Water Board,

i
e Unit Office, Agartala

Hala-797007,
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........ Applicant
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Whe Union of India,
I ‘
Represented by the Secretary to the
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sovernment of India,

S S

Ainistry of Water Resources,

I

Jew Dethi.
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The Chairman,
Central Ground Water Board,

NH-IV, Faridabad-121001

The Director (Admn)
Central Ground Water Board,

NH-IV, Faridabad-121001

Shri P.P. Guha,
Director (Admn)
Central Ground Water Board,

NH-IV, Faridabad-121001

NH-IV, Faridabad-121001

Dr. S.P. Sinha Ray,
Member (SML)
Centrai Ground Water Board,

NH-IV, Faridabad-121001

Administrative Officer,
Central Ground Water Board,

NH-IV, Faridabad-121001
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The Chief Engineer,

Janakpuri Central Office,
B-3, B-4, Community Centre,‘

B-1 Block, Janakpuri New Delhi-110058

Shri G.C.Saha, Scientist D
Head Office, N.E.Region,
Guwahati Shiliong Road,
Tarun Nagar,

Bye Lane No.1,

Guwahati-781005.

DETAILS OF THE APPLICATION

~ Water & Power Consultancy Services (India) Limited.

Particulars of order against which this application is

made.

Respondents.

|
This application is made against the impugned office order '
|

447/76- Esst./8384 dated 12.10.2001 transferring the applicant |

>
along with his post from the Regional office, NER, Guwahati to a |
State Unit Office, Agartala, placing him under a funior, in gross

Q No. 769 of 2001 issued by the Respondent No.4 under No. 3-

e
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violation of the principles of service jurisprudence, adversely

affecting the rank and status of the applicant.

Jurisdiction of the.TribunaI.

The applicant declares that.the subject matter of this application is

well within the jurisdiction of this Hon'bie Tribunai.

Limitation.

The applicant further declares that this application is filed within the

limitation prescribed under section-21 of the Administrative

Tribunals Act, 1985.

Facts of the case.

41 That the applicant is a citizen of India and as such he is

entitled to all the rights, protections and privileges as guaranteed

\

under the Constitution of India.

hat the applicant was initially appointed as Assistant Hydro
geologist and joined under the respondents in the year 1977.

Thereafter he was appointed to the post of Junior Hydro geologist

through the U.P.S.C. in 1978 and eventually promoted to the post
of Scientist C in the year 1988 and promoted as Sr. Hydro

WJ\’\/\—\' -
geologist (SC-D) in the year 1994. Thereafter, he was promoted to

o
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4.4

h

the post of Supefintendiﬁg Hydro geologist m the year‘2001 and
was transferred to the office of the Regional Director, Central
Ground Water Board (in short CGWB), N.E.Région, thwéhaﬁ as
Senior Hydro geologist in the péy scale of Rs. 12000/- to 16500/-

s
1

and posted at the Regional office, Guwahati.

That the applicant being the senior most officer ~of the

N

Respondent Department in the Region, was dectared to function as

the Head of the office for CGWB, NER, Guwahati vide Cffice Order

e

'No. 248 of 2001 issued under No. 14-6/98-Sci(Estt)-2306 dated

2732001 by the Respondent No. 7 ‘and had since been
discharging his duties and responsibilities as the‘in—chargé,
Regional director for CGWB, NER, Guwahati.

A copy of the office order No-. 248 of 2001 is annexed

| herewith as Annexure-i.

That whne working as the in- charge Reg:ona! Dlrector CGWB,

- Guwahati, .the applicant was further promoted fo the post of

Superintending Hydro geologist (Scientist-D) and posted in the
same stétion i.e. GWB, NER, Guwzhati vide Oﬁice‘Ord‘ér No. 461
of 2001 is’sued under No. 14—1012000—Sci.Estf.-4419 dated
04.66.2001 and had been continuing to Head the Region,

shouldering all the adminisirative, technical and other

responsibilities. -

K’u‘yw‘ \ 'UMA,UVQ@W



A copy of order No. 461 of 2001 is annexed herewith aé

Annexure-ll,

45 é That during the tenure of the applicant as stated above, a sister

wing under the Ministry of Water Resources, namely, the Water
And Power Consulta{zcy Services (in short WAPCOS) ‘invited
tenders for Spring Development works proposed tb be undértaken
" in the District of Kamrup by the office of the Deputy Chief E:jginee.r,
located at Dispur Guwahati. The estimated cost of the proposed
work was Rs. 4,40,114/-. The proposal for the said wérk was
initiated by the office of the Regionai Director i.e. the offic_:Le of the
present applicant and the execution of the constructlon works was
entrusted to the aforesald WAPCOS which then invited the tendnfs

etc.

On receipt of the Tenders, it was found that the most of the tenders

exceeding by even as high as 80% of the estimated cost. The office
\ of the Deputy Chief Engineer, WAPCOS compiled the comparative
statement etc. of the Tenders received and forwarded the same to

p

their Head office at New Delhi for approval efc.

46  That the Chief Engineer, WAPCOS vide his lefter dated 20.2.2001
forwarded the evaluated tenders and detailed papers to the

applicant requesting him to accord financial concurrence for the

quoted the rates much above the estimated cost énd was

tendered amounts exceeding the limits of variation and arrange for

<o



placing the funds from CGWB to WAPCOS for taking up the works.
This was followed by another FAX message dated 23.3.01 from the
Chief Engineer, WAPCOS requesting the applicant to concuir in the

tendered amounts.

A copy of letter dated 20.2.2001 is annexed herewith as

Annexure-ill,

4.7 That thé tendered rates being unreasonably high and eﬁtceeding
the acceptable/reasonable llimits, the applicant was constrained to
accord financial concurrence and as such he wrote back to the
Chief Engineer, respondent no.8, WAPCOS vide his letter No.
44/RWH/CGWB/NER/2001-1975 dated 27.3.2001 requesting him
to Wrs with wide pubiicity so that a competitive

quotations are received in order to limit the cost within the

estimated/reasonable amount.

A copy of the letter dated 27.3.2001 is annexed herewith as
Annexure-lV. '

4.8  That the aforesaid action of the applicant was viewed seriously by
the higher officials and the applicant was pressurised to accord

financial concurrence. The member (SML) ie. the Respondent

-

No.6 made three successive telephone calls to the applicant'and

\&QY ' asked him to withdraw his letter dated 27.3.2001 so that the
W -

K _leorTuLesth
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tenders can be accepted for the reasons best known to him. The
appiicant vide  his = confidential | fetter  bearing  No.
RD/SD/CGWB/NER/2001-174 dated 124.2001 addressed to the
Respondent No. 6 explained the possible implications of the
withdrawal of the aforesaid letter dated 27.3.2001 as demanded
and instead suggested for a meeting to be arranged bé5hNeen the
officers of CGWB and WAPCO for sorting out the matter and the
recorded minutes of the meeting might be treated as a ‘substitute
for the letter of withdrawal. Alternatively, the applicant suggested
that a letter mai/ be issiied te him instructing him to withdraw his
letter dated 27.3.2001 which he would comply with instantly. |
Copy of lefter dated 12.4.2001 is annexed hereivith as

Annexure-V,

That since the applicant was constrained by the existing Treasury
Rules and Financial Rules of Government of India to concur in the
aforesaid tenders which exceeded the permissible limit, he had no

other option but to act as stated above which seemingly displeased

- the superior officers and even the Chairman, CGWB who is the

Supreme authority of CGWB alse expressed his strong displeasure

on the matter.

That it is stated that as per the existing practice, whenever the
Hon'ble Minister of Water resources, Government of India, New

Delhi, pays her visits, a vehicle is arranged for her visit. The PRO of



4,11

the Hon'ble Minister submitted a bill for Rs. 6800/~ for the use of
two Tata Sumo vehicles during the Minister’s visit in January, 2001
and the bill submitted in June 2001 which as per the advice of the
Respondent No.6, was forwarded to the Head quarter ‘for

clearance. In the meantime the Hon'ble Minister paid a visit .in,

‘August 2001 when the P.A. of the Hon’ble Minister asked for a

departmental vehicle with the  junior officer attached to the
applicant and since no such vehicle was insfantly avaiiéble, the
said junior officer explained the position to thé P.A. of the Hon'’ble
Minister. This matter was later brought to the notice of the japplicant

and the applicant was asked to arrange for a Tata Sumo vehicle.

‘The applicant most humbly explained that in view of the previous

bill of Tata Sumo vehicles remaining still unpaid, it would t;e difficult
to arrange the Tata Sumo vehicle again since it is notk*;lvithin his
power and firmly assured that the departmenta% vehicle would be
arranged for their use in the next morning by an;f means.
Accordingly, the vehicle was sent in the next morning which they
had not used and instead they rebuffed the officer who went for the

purpose.

That eventually, the applicant received one D.O. letter No.3—447'178—
Sci.Estt-475 dated 28.09.2001 from Director (Administration)

CGWB, i.e. Respondent. No.4 alleging misbehaviour by the

applicant with the P.A. of the Hon’ble Minister resting on vehicle.

S R

. —
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The Applicant was shocked to have such a letter and immediately

| replied to the Director (Admn) vide his D.O. !etter No. 239 dated
08.10.2001 explaining the position and all details of the event and
denying the a!!eged misbehaviour of any kind. A copy of his reply
dated 08.10.2001 to Director (Admn) and“ was also fonNérded by
the Applicant to the Member (SML), the Respondent _No.é for their

consideration and necessary action.

Copy‘ of the letters dated 08.10.2001 are annexed herewith '

—

as Anrmrexure-VI Series.

412 That it is stated that in all the éircumstances stated above, the
applicant was asked to do certain acts viz., concurrence of tenders
by violating the Treasury énd Financial Rules of Govt. of India, and
arranging vehicies instantly which was not within his ;:;ower and
;ince the applicant was unabie to act in violation of the rules and

procedure laid down by the Government, he was targeted by the

Respondents for no fault of his.

413 That in a bid to fulfil their grudging motive on the applicant as stated
above, the Respondents issued the impughed offipe order No. 769
of 2001 issued under No. 3-447/76-Sci. Estt. -8384 dated
12.10.2001 transferring the applicant from the post of
Superintending Hydro geologist (Scientist—D), NER, Guwahati to the
State Unit Office, Agartala along with the post and instructing him to

hand over his charges of the Head of office to Shri G.C.Saha,

ko oD Beo b,
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Senior Hydro geologist (Scientist-D), who is much junior to the

applicant in rank and status in service, with a mala fide intention.

A copy of the impugned order dated 12.10.2001 is annexed

herewith as Annexure-Vil.

That pursuant to the order of transfer dated 12.10.2001 as stated
above, the applicant was relieved of his duties from Regional office,

Guwahati vide office order No. 378 of 2001 bearing No. 1206 dated

‘30.10,2001 and accordingly he took over at the State Unit Office,

Agartala with effect from 31.10.2001 (F.N.) vide his joining report

No. 3583 dated 31.10.2001.

Copy of the relieving order dated 30.10.2001 and joining
report dated 31.10.2001 are annexed herewith as Annexure-Viil

and IX respectively.

That the applicant begs to state that by the impugned order

mentioned above, the applicant has been shifted from an office of

higher status i.e. the Regional office to an office of lower status i.e. |

the State Unit office where there is no sanctioned post of
Superintending Hydro geologist. It is evidént from the statements of
allocation of posts and staterﬁ;ent of Staff position that there is only
one post of Superintending Hydré geologist/Regional Director

sanctioned for N.E. Region to be stationed at Regional Office,
/—

RN

A e s —n—
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GUwahati only and there is no such senior post for Stéte Unit office,
Agartala. But the Respondents acting in an Arbitrary manner and
viblating the allocated staffing structure, transferred the applicant to -
the State Unit Office, Agartala even by transferring the senior level
post of the Suberintending Hydro geologist from Guwahati to
Agartala while this post is sanctioned for Regional office, Guwahati
only. The order of this kind is an unprecedented one, and the same

has adversely affected the rank and status of the applicant.

This apart, by the impugned order Ad.ated 12.10.2001 the
applicant has been placed under one Sri G.C.Saha, Head of office,
CGWRB, NER, Guwahati who is junior to the applicant. It is evident
from fhe Draft Seniority list published by the Respondent No.4 vide
No. 14-14/2000-Sci.Estt.-5299 dated 26.07.2001 wherein‘the name
of the applicant appéars at Sl. No. 17 whereas the name of Sri

G.C.Saha appears at Si. No. 43.

Copy of statement of allocation of posts, statement of staff position
and Draft Seniority List dated 27.7.2001 are annexed herewith as

Annexure-X, Xl and Xl respectively.

That the applicant begs to state that the applicant being a

disciplined officer and a man of integrity has complied with the

-~

impugned order of transfer duly and has assd@ég his office at
e

Agartala immediately showing due respect to the order. Th_ereaﬁer,

e et e e
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the applicant made a representation on 2.11.2001 to the Chairman,
CGWB, Faridabad highlighting the injustice and humiliations meted
to him by way of transfer to a State Unit Office, Agartala which
tantamounts to his dgmotion and praying for his transfer from N.E.

Region to Bangalore/Chenr_\_g_i_._ His representation could not yield

—

any result as yet.

Copy of representation dated 2.11.2001 is annexed herewith as

Annexure-XIil.

That the applicant most humbly states that the honest and
disciplined gestures of the applicant in the cases stated above and
his adherence to act as per the rules laid down by the Government
of india, instead of being appreciated, have been viewed otherwise
by the Respondents who in order to feed fat their personal whims
and caprices, have acted in an arbitrary unjust, unfair manner and
with mala fide intention transferring the applicant as stated above,
violating all principles of natural justice and cannons of law and
inflicting mental torture on the applicant. As such finding no other
alternative, the applicant is approaéhing this Hon'ble Tribunal for
brotection of his legitimate rights and interests and it is a fit case for
the Hon’bie Tribunal to interfere with and to protect the rights and

interests of the applicant directing the respondents to quash their

impugned order dated 12.10.2001, restoring him to his earlier
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position i.. to the post of the Head of Office, NER, Guwahati and to

consider his pfayer for transfer to Banglore/Chennai.

That this application is made bonafide and for the cause of justice.

Ground for relief(s) with legal provisions.

For that the applicant is the senior most officer in the N.E. Region.

For that the applicant being the M officer in rank and

status in the Region is entitled to Head the Region.

!

For that the applicant had already been working as the Hsad of the

Region at C.G.W..B., Guwahati.

For that the applicant has been posted in a State Unit Office,
Agartala where there is no sanctioned post of Superintending
Hydro geclogist (Scientist-D) which as per the allccation, is

positioned at Guwahati only in the NER.

For that the applicant has been placed to work under a junior which

is against all principles of service jurisprudence.

For that the respondents by way of arbitrary transfer with mala fide -
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For that the applicant submitted representation to the respondents

which could not yield any result.

For that the post of Superintending Hydro geologist is not meant for
State Unit Office in any region throughout the country as evident

from allocation of posts.

For that there is no decision regarding upgradation of State Office i
at Agartala, at any point of time before or after, the passing of
impugned order of transfer and posting of the applicant is therefore

arbitrary, illegal and with a mala fide intention.

Details of remedies .exhausted.

That the applicant states that he has no other alternative and other ,
efficacious remedy than to file this application. Representation
submitted by the applicant to the highest authority i.e. the

Respondent No. 7 could not vield any result.

Matters not previously filed or pending with any other court.

The applicant further declares that he had not previously filed any
app!icaﬁon, Writ Petition or Suit regarding the matter in respect of

which this application has been made before any court or any other

' (oo Tusbeslonn
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authority‘ or any other Bench of the Tribunal nor any ‘such

application, Writ Petition or Suit is pending before any of them.

Reiiefs sought for :

Under the facts and circumstances stated above, the applicant
humbly prays that'your Lordships be pieased to issue netice fo the

respondents to show cause as to 'why the reliefs sought for by the

_applicant shall not be granted, call for the records of the case and
/

on perusal of the records and after hearing the parties on the cause

or causes that may be shown, be pleased to grant the following :

reliefs :

That the Hon'ble Tribunal be pleased to set aside and quash the

impugned order dated 12.10.2001 (Annexure-Vil).
That the Respondents be directed to restore the applicant to his
earlier pos_iti;:n i.e. to the post of in-charge Regional Director/Head

of office, NER, Guwahati.

That the Respondents be directed to consider the transfer of the

ﬁpplicant to Bangalore/Chennai és prayed for in the representation

dated 2.11.2001.

814 . Costs of the application.
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83j Any other relief or reliefs to which the applicant is entitied to, as the

i_ Hon'ble Tribunal may deem fit and proper.

19, Interim order praved for.

During pendency of this application, the applicant prays for the

following relief :-

| 91 That the Hon'ble Tribunal be pleased to make an observation that

12.

the pendency of the application shall not be a bar for the

respondents in restoring the applicant to his earlier position i.e.

B [Ty

Head of office, NER, Guwahati.

11 R

This application is filed through Advocates.

! M Particulars of the |.P.O.

i)‘% [.P.O. No. : }6 3/ 3 éé

iilb Date of issue :L/ — /- N+70L—

it:i) Issued from : G.P.O., Guwahati.

E'L/) Péyabie at : - G.P.O., Guwahati.

i‘?ﬁof enclosures. .
/EAS stated in the index. ;
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VERIFICATION

l, Sri K. Keerthiseelan, S/o Late, V. Kolandai, aged about 54 vears,
working as Superintending Hydro' geologist, Central Ground Water Board,
State Unit, Office, Agartala, Agartala, do hereby verify that the statements ’
made in Paragraph 1 to 4 and 6 to 12 are true to my knowledée and those ’
made in Paragraph 5 are true to my legal advice and | have 'not'

suppressed any material fact.

Signature
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' Annexure-I

) Mo, dd /80 {(Botl) 2506
Government of India

Miniolry of walor Rescouroos

i al Cround waler Boar

dHOTY Far idabad- L7001

OFFICE ORDER NO. 248 OF 2001

v

, Consecucnt upon relieving on Lranslor woo f. Q2 02 2001 (5N)
oot Shoo ML Mehbta, regional Director ., Cootial Ground Water Pooard,
MR Guwethe b Sanction ol the compoient authority s lerelwy
Codwiveyed Tor declaring Sho Ko Keer thiseelan, 282077 (Br. Hgl)
g Lo gt ouned Wa ket Board, Nmuh.titl A Head of the OfTion

1

geesc . of  Pay & Alloanues, Medical Brlls of Lhe

xﬁu"i Focan /ol icTale of Central Oround Wator Board, NER, '.’Liuwaihyat.i.
!"lh-‘e wil it alsn be confrolling of Fioer Ui Letms of SR-191 10 respel
ffv'f‘ Ty caim of Groupra, B,C, & D staff working In Central giround
Wil Sourdd, sNer, Suwebual ) Cosxospt a0
S5 il ledible 263080001
SUOMTNLLTRATTIVE DFFICED

IS TR TON

N Shl B orRoorbhhosootan, Do T (S Hal) Central Ground
dlaabe toard, ML Ouwaluwold .

P

The teogronal trecitor o Jenbral Giound bWaber Board . bNER
B TR SETES )

ot Manager, Shate tiank of Iodio, Guwahatd.

EER £

The fhy & Accounbs G loer, Gonbial Ground Wabor Foogd, w4
Iy, Paridabad.

Hon o ne Chatimeinr, Cenblial O wunnd Waber doard, NHOY
o ldabad

<N

G . 7T Tow Urd&iirilv
. . 7
‘ , J}F
" <n/ L

-

COWE L 1T FurLher orders. He will act as Controlling OF Ficer
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annexure-I1

MNoL 14-10/2000-Sci (Estt)~-4419
governmant, of India

Ministry of watser Resources
Central Ground water Board
WHOIY Faridabad-1210061

Dated the 04 June 2001

OFFICE ORDER NO. 461 OF 2001 L

The following officers of Hydro geological discipling are

hegeby postaed against their functional post a3 shown againat gach
W3

th immediate effect at the sane place of preusent postiig

i

i

Name and Dasignablion oOf] Functional D651gnatloni Place ot posting

Officer

3/8h K. Keerthiseslan, Superintending bydro | CGWN, NER,‘Guwahati
Senior Hydro geologistigeologist, '

anjit Dey, Junior Mydro Senior Hydro geologist | CGWA, New Delhi
Geologist |

M.L.0oja, Junior Hydro! Senior Hydro Jeologist | CGWB; MER, Patna
genlogist

-

[

{

‘ |

M. Mutbu Kenan, Jurior Senior Hydro geologist CGWB SWR,Bangalore i
Hydro geologist o ' i

AL Subba Ral, Junior ~co- CGWB, KR T -ivandurm

Hydrn geologist

L.

N

t g pR
N ERts

=N

) .
RO .

Rt Rt

N ‘..’%
L

pt o

since there iz no changs in the place of posting, Lhey are
titled to-any TA/DA and joining time. >
dis imsues with the spproval of the competent authority.

Golf~ Il1leqgible 26.3.2001 .
ADMINISTRATIVE OFFLCER
DISTRISUTION
officer concernad. _
Member (ED &MY, HMember ($M &LY, Member (Sa & M) Membor
{1&71), Faridabad/New Delhi. o p

4 Director(CW), Ministry of Waler Resources, Shram Shakll

Bhawan, New Dolhi.

4 Regional Direcior, COWE, NTR, Guwahati/MER, Dabna/KR

¥ 3
Trivandrumewﬁg Bangalore with the request to sand the
Joining report of concsrned officer.

: Head of office, COWR, Jomnagar Houze, Now (] hii /G, New
Delhi. ;
Pay and Accounts O7flcor, CGWO, Fairldabad. T

DS, to Chalrman, CGWE.

L Office Order file.

Mersonal File of officer concerned.
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Annexure-III

CONFIDENT I

MO WAR/ i s WiEM/COWE 0z 3AM /2000 20Eh teb. .

2101

“Cgional DIt ochor

Lt il G oune baaler Goard
Tadun Naegag

Citwaa by 17

b
RN E

Spring Water Development at S sites in Assam.
r_...——-——a

S,

Ihe works for Zaking up Lhe wolhs of SRUING Wi

Desvelopment. o Rahialipara . Givubari arct LoknathTemm e s
gmmwvmjbymevhm1PUﬂr#mjﬁ%ﬁﬂﬂM%@@%MWﬂﬁm&l
dated 29,1 2000 T B Timd b 1 enders were invited by ge o

Lhe above Manblonsd worp he and the same were ooenod on

heaves Do evaluated and the abstract,

of evaluation s well oan fhe detai ls on rates guoted Loy

VArions firme have beern enelosed.

foperusal of Lhe abutract reveals Lhat the §afos
auoted by v ioywe Briddiors ewrood Lhe estimated Cos i, DY A

HVETGG: of 207 oF  1he S arnat cost

mnjmwmummhmuﬂuui M1cwwmwﬂiwm1maumm

SUruchbures o o GIVEen b Lo

iHuma OF wWOrRks iEStlmdt@ tiowest officer

cons truchion

|

’ i i
| | |
| fworlk |
IDevalopment of L 496ER 1 59220 1
[Waler ol Kahili i | ! f
[Davelopment of bpringi150347 1315620 47
§th¢r iab Clirvbari, i | :
P Bami zorapaia sl ean i i f
3Develpmen§ of Spring | 150347 | 215620 ;
Mater at Birubari. Shis ' ;
| Temple, Bamizorapapn | :

5 AN ! ;

ijvclopmvnt 07 Hpr1nq|89870 | 165867
yWater ot Loknuath
iMandir, Guwaht ;

|
|

i

: A 340114 (549683
U(thui i

Since  the works are being cair led out on a Jdepocit
bas i with fuall ddvanoe

sedved from oW YOU May onvesy
YOUT  concdir ence {or Lakineg up the wiorks axceeding i

Limites of Vil 1ataon. i e YO CONCUr with bhe proposal  bo

dward Lhe work Lo Lhee Towes t Lvndmr@r,.you may ploces
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SG LWL BL L NER, Guwaha il




héﬂnﬂ
hection I &
hdrawal
bt masn
re may e

iz

]
Qrfaﬁq
b

|

[

A

Jio A RDFSDS

?d
‘.,t

bJ.‘JfI

Hhcti-awa 1

ﬁﬁd!fr

e e

wwth

“of
Jh@

ot

Sirha Ray
ML :
ouna MNL”P Fimaird

ridabad-121001

N

Central G
VNUJLP
Tarun

f]xr
rl&lnwd The dangsrous

unr lLettsrd

24

2001-174

nmeint

MaciE

Hime

o

ﬂu“i”,x“ .

o taleph
with vou.
lether lssue
"prlnq Jrvwlmbm nf 1ns

Thes

Inataad

of India
Watar m‘

i Lamé
wjyg;

onio disc

QF t

Annﬁxuré V

e 1

- 31
fprll LA f

214!
I ol
o b d

EEN .

hLﬁ a‘m&u:i

he Lo
disus

4‘
!

by b

,\.rvlél

SN

s

ol o
SAELA
0oin

In @hia

o s
g

m““ fre

officers of CGWB and WaPCO. Th@'outmom@ of

bl j’ 1 1
by

Tettar.

through Lhe.
be nullifisd.,
1?U

[ R

whir‘ﬁ‘ t

'S ‘v:‘ ;‘!/""’
P
'
. etk iR - -

Mminutes O

Db rw i
wi#hdw"

s il ox el L o O

3ingl

e M

v brich
may e

N

————

Dok bl v s gl .

G irj—



s
,‘r

..«'J.

'¢LL09 2QCH,
Lk*nd oor
!kater

rhhe sa

p

-cxrcnm tances the message was

i

l'

e

Dear shri Guha Saheb,

g .
iMinster during January,

L IMOENLNG &

25

h annexure-vI(Series)
i ; .
% , CONFIDENTIAL
.': r;

¢5 - D.0. No. 239/PF/KK/§ER/CGNB/2001;
K.Keerthiseglan X .
5uperintending Hydrogaologis .. . ;

With refe e Lo your 0.0, Ho. Skl T 75-SC Esth-ars dated
LA herewith furnis inq the following details for your
Acderation. The P.a. of Hon’ble Minister of State for
Govt. of India stationsd at Guwaﬂati has
acted . Swapna Devi, SEB for arranging a vehicle. for the

of Hon’ble Minister on 23.08.0L. The officer informed to the
F Hon’ble Minister that there is no wehicle in Lhu ufrlcn on
id day. Further she has confirmed from the 0IC L%&Wﬁ and the

Hc:;n’hle Minister by :s“m i Phukan .,

Mesouroes,

LEME IWES 1nrorm&d to the Foé. of

e

[

...

fo1e (s&v). after this conversaliorn the same P.A. ”u% contacted me

?mn telaphone and asked for the arrangement of ons Tata Sumo . For

Sinformed that. the 111l for Tota Sumo utilgsed by The

2001 is still to be pald to the PRO, and

ending with the CHO for clearance. ﬁrraﬁging of Tata
: . i

his 1 haw

thn same Is o

iSumo is not w1th1n rhe powers of the H.0.0. of NER. Under iLhe
passad on 1o the PoA. of‘ihe Hon “ble

,qv_

iMinister. Meanwhile a vehicle was withdrawn Trom tna field duties
The P.a. asked whether the vehicle will be arranged nv me or no1,
I politely replied that arrangement of Tata Sumo is noa within the
pawer of H.0.0. For this the P.a. asked whether this has 1o be
(0ﬂV</”d to the Nlnlwtb For this I politaly fUDJLHd &S woOu
wlfaS# . C

Later on a call. was there Trom Do $.K.Sharns, Member (SAM)

‘whp advised me to send Shri S.Bhattacharya, Sc-D to go along with

a vehicle to the Minister’s house at 7’0 clock morning In the next
mny

day. Accordingly the vehicle which was withdrawn from the Field

| dutiss have boen sent to the Minis%er”wesidence'with a prior

intimation Lo P.A. ulonq with Shri Bhatac charva. Shri Rh|rumcharga
has reached the house of Hon’ble Minister at V70 clock in e
iid checked up with the pereonz available in the Minister
residence. Thay have advisad the PoA. has @mthoadrpmﬂ;alm%@yh
Having confirmed the arrival of COWS wvehicle. they H&ve QONES O
their own to airport. Howsver, Shri Shattscharva has reaschad

sirport by O7.30 a.. and report to the P& The oof,, sodvizsed bl

b wadt. ‘
on tha sans day Shei Kuldep Singh, P.A&. to Minister has

talked to me and askad to send the wehicle

of Fxazoutive Engineei rank. As oo Lhe imatructions of Shri

I kuldeep Singh and Dr. $.K.3harma I have arranged Shri $.

‘
qf%:,‘
Y’

PR

along with an officer




O S

&

atbacharya, SeC who i3 more than the Executive Engilreer rank

s owont along with bhae wehiole

Dy it bhese dise Lo Shri GoC.Saha, So-Doanda D
‘B ware present in my room. The same was explainsed to

Mokt 6

o Uhe next dav. This was also

SO Sinha Hay with Dr. S.0avi .

These peined during the pei iod

men L oned above . fod ume any  Languaae which

Leri . Thise

Wb L b b of Honhle Minis

1 vy a0 ) Llaaly

Trabd ) Dby of  arranging of bhe LM RS

e bb soft oworde ooly Purtner Bhe artangsment, of Tata Sum) L ol

Fusal o

Within the power of Lhe HLOL0. This ps Tob your ki

izl aotion

With cedards,

(admn)
Srodineg Waler Fioat «f

PEL-TY L Farrdabad-1210010
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fs o above (TWO A0S . ]

.c::U”thm Ray
(3L

Bround Watea W
Faridabadwjﬁ 1001

flear Dr. S.F. ‘ginha Ray Sahab,

i
v.ﬁnnexure—VI(Séries)

CDNFIDENTIQL

D.0. No. 2&8fPF/KK1NERJCGNB/2001

Octobar: 08, 2001
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Eett/2001-174

Government of India !
Tentral Gr mmd Water Board, T
Nf“u‘i:n £ Reglon
Tarun Nagar,
Tamahatl-TEL

OFFICE ORﬁER No. 378 of 2001. u

i
:
.%
A,

¢
4
%
i

un:lwa letiar Mo. 3
intending

‘thiﬁﬁﬁlﬂﬂq'SUE‘" : oy
tyrnx*«ilnf' his duties from this |)Ff fme waee f. the
ﬂlfiu 2001 to- %nahla hlm to Join CGWB sUn, Agartala

comz&qu&nt

PPN o
sl 1o dnhsrest

;!L,-a“il h' =3 Ll"o’f | ) .

,1PF hiz transter has Do ue-h“r ()
. P

1olnfnﬂ TLm, a8 ﬁdWl%Slbrﬁ Waleioiny

Gl Tllegible

it . v « : B : PREPIERY oy o
i ~ , . : HEAD OF

gzIUr T o ;
; ‘ COTEWE, MERL BHY

-, y . .
4 “Mhswr’na calan, supdl, w*ruqemiﬁdeT& W 1
' ]

A»‘-G: T e R T Yot
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annexure—X

Mo . L4-14/99-Sci-Estt 4720
Government of I[ndia
Ministry of water Roesources
cen:ral Ground water Board
MHH 1V Faridabad-121001

Dated the 14th June,. 2001
MEMORANDUM

y The allocation of Scientific Establishment (Gicud'™a’” &

' %vmr7y - Non Plan & Plan Posts), for the year 2001-2002 ig made as
per attached annexure I, IT & T11 with Lhe approval of the kead of
the Department. This strenglh will vontinue Lill further orders.

34/~ Illegible 13.¢.2001
agadministrative Officer
DISTRIBUTION
1. Member (ED & MM)Y/(SM & L)/(sA & M)/(T & TT). Central Ground
Water Board. .

Z. The Regional Direcior. Cential Ground Water Board,
NR/WR/CR/SR/FR/NWR/NER/SER/ NCR/ WCR/ SWR/ MER, KR/ NCCR/
MWHER/ NHR, Lucknow/ Jaipur/ Naapui / Hyderabad/ Claouita/
Chandiqgarh/ Guwahati/ thubaneswar/ Bhopal /Ahenadabad/
jmngalore/Patna/Ttivandrum/Raipur/Chennai/JmuMKangraﬁ

4. The Office in charge, Central Ground Water Board, 3tate Unit
Nffice,
Jodhpur/Pgne/Bari:1y/NewDe1hi/ﬁ1lahabad/Belgaum/ﬁgartala/Itd
nagar /Shiliong/Vizadg. .

4. The Head of Office, Central Ground Waten Board,  Jamnagar
House, New Delhi

[ rherHead of Office, Central Ground Water Authoritv, New
Delhi .

b The Regional Director, RG Trainlig & resecarch Institute,
shopal.

7. The Pay and fccounts Officer, Central Ground Water Board, NH
(v, Faridabad.

£3 . 1he.ﬁdministrativu of f icer (Aocooounts/Budget), CGWB,
Faridabad.

P . SupLdg Chemistfﬂex)ﬂﬁh&isIstHydrLﬂxxgiutfhydrugﬁnnlogi;ﬁq
CUOWR, Faridabad.

L0, P.8. to Chairman, CUWE. ‘
1 Of ficer In <harae, Hydiology Project, Far lcabad
1%. General Secietary. ALCGWEOA . COGWE, WK, Jalpur .
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Anhexuﬁe— X1

ON IN RESPECT OF CGWB NER, GUWAHTI {(As on 01,06;2001)
. )

‘ .‘A.v '

& .
gl. Mame of the post Sanctioned In Vacant jRemarks
PO, ' Strength |[position
T |Regional Director 1 M1l 1 j -
& =Zr. Hyorologlist - 5 ) - i BxXCRsS
K] Jr. Hydrologist & & 2 t -
] AeaLt.Hydrogoiogist |7 & 1 ' -
= Jr. Geophysicist 2 - - ! -
i Chemlst ' 11 - 1
% Asatt. Geophysicist |1 1 N1l -
& Asstt, Chemist 1 Z - -
% |Administrative Officer N1l 1 - 1 Bxcess
10 [ STA(Hydrogeology) 1 - -
P isTa(Chemical ) 2 R 2 -
¥2 | 8TA(Geophysics) Z - 7 -
33 [chief D/Man i1 11 - -
PE | SEEN0 wh. 4 1 1 - -
5 1D/Man Gr. 1 2 Z - -
16 1D/Man Gr, IT 3 3 - -
7 |Steno Gr. 1L ML 1 - 1L 8xcess
18 [0ffice Superintendsnt |1 1 - A
19 1 Jr. Surveyor 2 Z - -
a0y | 5tore Superintendent |1 1 - i -
21 [Store Kesper 1. L - : -
Zz7 | Aszistant 3 3 - -
©Z Jr. Hinoi franslator |1 1 - -
@1 (U.D.C. Z 3 - , -
@5 |L.D.C. - 35 Z 1 i -
26 |Driver 14 14 -
27 |Lab., Attendant 5 5 - -
25 |Dafttry 1 2 - 1 8xXeess
@9 1FLA. 3 3 - o -
G0 1 Pson 3 35 - : -
%1 {Chowkidar 4 4 - i -
2 iBindar 1 1 - ] -
%5 | Safalowala 1 1 - b
34 | superintendent - 1 - i
I [Hydrogologist / woe. .o
‘ o S A3 L6 20010

-

B ) : -
. L !
R

[ A



FOSITION IN RESFCCT OF oG

fd

@

SU0,  AGARTALA

A O Ol LG L2001 ]

iMamea of the oost

Sanctioned n
atrangth

Wacant
oS blon

Remarks

. Hydioagsologist 2 1 1 -
? L. rivdirogenlogist | L 1 - -
] R0 Logy ) 1. - 1 -
4 & SUTWEVOD 1L A - -
S0 O Man Ur. LT il i -
&, (J.D.C. 1 1 -~ -
Y Uriver 7 2 -
& [Peon 1 L - -
S [ Chowk Ddar 3 3 [~ -

j .

ﬂ C.G.W.B, SHILLONG{ AS ON 01.07.2001)
A0 1sr. Hydrogeologist 1 (1 - -
20 Ldr. Hydro p 1 1 -
A Fowmsth, My slogiat |2 1 L -~
40 DfMan Gr. [T 1. 1 - -
5] fDriver 3 3 - -
GBI i 1 - -
7 1 1 - -
8 1 1 - -~
9, , J. 1 - -
L JChowkidar 7 2 - -

[

i

p CGWB, SUD, ITANAGAR (As on 01.07.2001)
Lo WL Hydrogeologist | 4 1 |1 -
d o hsstt. Hydrogsologist |1 - 1 -
3. 18Ta(Hydrogenlogy) Z 1 1 -
LI AT 1 1 - -
B0 Ibridver 7 1 1 -
&od [Paon L -~ 1 -
oo iChowk idar K 3 - -




Annexgre—xII

Mo, 14-54/2000-30ci-Estt 3299
Govarnment of India

Ministry of water Redources
Central Ground water Boa-d
MH IV Faridabad=~121001

\ i Dated the 6th JUL. 2001

The Fegional Director), . :

Central Cround Water Board, ‘ )

MW 'CQKSR/ER/NWRfNEQ/SEQ/ NCR S ' !
WCRY SWR/ MERS KR/ MCCR/ NWHR/ HHR '
Lucknow/ Jaipur/ Nagpur/ Hyderabad/ Clacuita/

Chandigarh/ Guwahati/ Bhubaneswar/ Bhopal/

Ahemadabad/ Bangalors/Patna/Trivandrum/Raipur/

ChenniifJammu/Kangrax

he Head Office ' N
C@rtﬁgl ground Water Board )
Jamnagar House, New Delhi

The Hiad OFfice

Lenbtral ground Water Board
Ansal|Bhawan, New delhi.

——

-
i

The G*Ficer in charge - :
Cantral Ground water Board ' ¢
State Unit Office, : ,
PunefkmdhpuP/B@Igaumfitanagar/ﬂg&rtala/
Snillgng/Bareilly
Delhigvishakhapatnam/allahabad. .

suR :ﬁraft Senlority List of Officers of Scientific Discipline (Group
1°RA”’) in CGWB as on 31.12.2000. ;

ﬁ am to enclose herewith a copy of teach of the following ‘
CHenior ity List of Officers of seientific discipline, Group-o o7
wﬁntral Ground Water Board as on 31,12.2000. .

‘ . ) !
1. ﬁeniority List of OFficers of Hydrogeology Discipline.
7. Suniority List of Officars of Mydrometeorology Disc.pline.
AL Seniority List of Officers of Geophysical Discipline.
4. Geniority List of Officers of Chemistry Discipline.
5. Zeniority List of Dfficers of Hydrology Discipline.
G Combined Senjority List of Officers of Lhe Grade of scienlist—&5. .
7 . Cpmbined Senlbority List of Officers of the Grade of scientist-C.

.
HEE)
x

[

b mbined Seniority List of OFfioors of the Grade of scientisi-D

L%'iﬁ requested that Lhe list may please be oirculated to all the

ooncerned officers for their information and obtain, their
apknowledgement and if any repreésentation is made by any officer,
Lhe same may be forwarded to CHW within one month period from the
date of Issue. In cese no representation is received within iLhe
slipulated period, the list will be traated as final.

Yours falthfully,

C : S / e

o ' (LR GUHA)

) DIRECTOR (aDMN)
Canpy Lo : ‘

1. Director (W), Ministry of Water Resources, Shram shaksi
Bhawan, New Delhi with reference LO Mindsblry™s Iotter No,
2E/68/99-0W dated 17.12.1999. The seniorilty list of «ll categoriag
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Mala

Veerzanna

Suptd.

~ M.Sc. (Geo) Hydrogeologist | -° ,
6. | S.N. Dulloo P Suptd. - 8.43 24.6.67
_ {M.Sc .. . ‘ Hydregeclogist o o S
7. |G.V.K. Rao 3 | Suptd. - 20.4.427]24.6.67 |sc. '
v M. Tech B Hydrogeologist. -
8. | A.R. Bakehi 2 Suptd. = 30.10.4 [ 30.10.60 'sc. 1
M. Sc. (Geo) ___ T Hydrogeolozist 16 -
. }|Dr. B.S.P.H., Rao | P Supdt. ' - 21.8.43 | 2.9.74 Sc. [
M.Sc., Fh.D Hydrogeoloqi st '
10.[G.M. Reddy P Supdt. - 25.1.42¥Y18.z.95 T&€c. T 77
: M.Sc c i Hydrogeclojist ‘ ‘
11.{D. Shivare F Supdt. - 1.8.44 [6.1.65 -+ ce. v
s i M. Tech Hvdrogeologist ‘ : .
12.}D. Anjaney:lu F Supdt. - 1.5.417 [1.5.71  Js¢. 0
= M. Tech ' HyleQPOWCGASt _ .
13.{S. Chakladar _ 2 Supdt. - 30.4.46 [1.2.75 Sc. D
~ {M.Sc . Hydrcgeolcgist ~
14.}M.5. Jethre . P Supdt. - 4.1.427 [14.7.75 |3c. D
M.Sc ' ) ‘Hydrogeolesist
(. .

S SO

i K L SR ey SR TN
..'_.\-fl..'._\,z:‘;_, ~ .
. P

L

[T

SENIORITY LIST OF OFFICERS OF HYDROGEOLOGY 31.
5 [ Name of Fut. | Designaticn Whether Date of | Date of RTINS
No officers/Educati /Tew : SC/ST Birth . ggzzyinte arei [ut s
J onal : ' ' . [ Service
Qua‘ifiCdtiona |- A F
1. | P.R. Subramanian [P z,Suptd._ , - 117.2.42 [ 4.4.66 ~ |Ssc.
g 'M Sc - - 4‘ﬂydrogeologlst I
| 2. |A.K. Mishra _ 3 Suptd. - 24.6.427]30.4.65
{ . |M.Sc.(App Ge=0) - HYdrogeoloalst oo : »
3. {0.P. Pal 3 Suptd. . - [18.6.44 [14.12.65
M.Sc. (Geo) I Hydrogeologist | - L N
14. M.B. Raju . P | Suptd. = 1.5.42% | 9.7.68
M.Sc. (Rpp Geo) ' Hydrogeoloﬁlstb . , C -
sC 1.7.43. 15.1.70
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. Chakrapany
M.Sc

S e B
P

f hydrogeologlst

5.6.45

[M.C. Peddy
| M. Tech

‘1sc.
Hydroqeologlstr

[20.2-45

1.-.94

).[S.J. Pragad
| M.Sc o

Ch. R.K. Paddy

M. Tech. (Ppp G20) -
[E.P.J. Pao
M.Sc.(}ﬁ)

Dr. Re t\»mh Funar
.Scz., FEh

LK. Tjaqx
Se. {30c)

F. Bn:isare
.SC

-Sr. -

o Hydrnﬁeologvst

9.2.41 |

{1Sr.
1_§yd;ogeologisp

[16.4.43

L]C’4b)

Sr.
Hydrog=sologist

11.11.4
3

.M

1 Sr.
‘Hydrog=ologist

12.11.4
4

Sr.

Hydroa=sologist

17.3.417

{ St.
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Kamal Mel. iocd
M.Sc.(Ge"" "

!]J
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Sr.
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._.3 ..'_'

C.S.S, Sharma Sr. 57644 [3.11.60 [Sc. D i1.1.95 SRy 7 NS Ew Y
.| M. Tech. (3pp Geo) Hydrogeologist . i o dt. 24.3.9¢ :
V. Sharma ‘ Sr. R 15.3.45 | 15.12.75 |Sc. D [ 1,1.9° 275 (L) 7 FEsN(EY
M. SG: (Geo) Hydrogeologist - : | | . 14.9.88 ;
D.S. Saini Sr. 2.3.45 | 6.8.75 Sc. I 11.1.9%% 27501007 FomBe (i)
MISch (Geo) . | Hydrogeologist 2 : } _lgt. 1a.3.%5 %
| Smt.  Anita Gupta | sc. _ 27.12.5 |5.7.77 Sc. D | 1.1.%% Z7571)7 2a-Sw{Es

| M. sc. (Geo) Hydrogeologist 3 B | o dr. 14.3.96
37.] Sushil Gupta Sr. 17.7.54 | 6.7.77 Sc. D 11.1.%5 276 (1) 73-8w{z)
i1 M.Sc. (Geo) Hydrogeologist B ' - ' dt. 14.3.5% .
A.M. Khan Sr. ' 26.7.47 |18.12.75.|Sc. D 11.1.93 275(1) /¥ -SwiE) .

: 6. 14.2.98

: &I M.s¢.,

M.Phil. (Geo)

Hydrog éologi st

45.4.53

M- Tech. {G=0)

. Hydrogéologi st -

L S o T

N. Vardaraj. Sr. <
M. Tech. (App Geo) Hydrogeologist , .
D.S.C. Thambi Sr. ' 3.4.53
1 M.Sc. (Geo) "Hydrogeologist
R.P. Mathur. Sr. 25.9.53
M: Sc. {Geo) Hydrogeologist 14.2 R
Dr. S.B. Singh Sr. A 20.1.46 | 20. oAt E o
M.Sc., Fh.D(Geo) _Hydrogeologist L fan. 198,88 ‘ \
G.C. Saha Sr. 20.11.5 4.5.78 Sc. D 1.1.96 S7S(1) /3 -m Ry e R -
M. Sc. (Geo) Hydrogeologist 1 o ldr. 14.3.95 IR T
244.| Dr. K.S. fandey | sr. 1.1.45 8.11.73 |Sc. D 1.1.96 /5 1)/ ¥=gniE) i
- M.Sc. (Ge2)_ Hydrogeologist __ldr. 14.5.%3 N R
45.] R.C. Jain Sr. ' . 5.11.54 | 7.3.79 |Sc. D |1.1.96 375017735 EY Tt
- I M.Sc. (Geo) Hydrogeologist ) , dt. 14.3.93% I;};f:z..-
Arun Kumar Sr. - ' 20.4.54 |15.11.78 |Sc. D 1.1.96 275 (1) e o () |
M. Tech. (Rop Geo) Hydrogeologist : i dt. 14.8.95 b R
K.V.S. Sastri Sr. ' 22.3.48 |8.12.71 |Sc. D 1.1.96 2/5(1)/795-5\¢ ”}QF;
M.Sc. (Aop Geo) Hydrogeologist . ' B dt. 14.8.%95 i Bhne .
B. Jayakumar . Sr. 3.12.50 [6.3.74 Sc. D |1.1.96 57 (1) 7aeemay e
M. Sc. (Geo) ‘Hydrogeologist . ' dt. 14.8.¢
A.K. Bhatia. Sz. 19.6.53 |17.8.7¢ |sc. D [1-1.%6 2/75(1) /%
. . dt. 14.8.
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59 'D:ﬁ! TN, Pal e isr - | 177,41 [3.11.75 [Sc. I 11,96 :-‘;'*-!.iw;'-:-—:é"s'a«)
S s ' . = : . : . . . - . 1,0
U IM.Sc., Ph.D(G=2 Hy :L'.‘O‘]eu]ﬂ']l st . T B 0 s
S1.| R.S. Thakur ‘ 3 Sr. - _ : e SRR et A
i M.Sc. (Gee) .\_.rdu:_c_u_a_o_igg_x_§_u. : — ‘ - S e N
52.1Vv.S. Prakash P Sr. - o = ce b AR A
M.SC ] : Hydrog=ologist . O R
SR = - 1.9.51 [28.8.78 |Sc. DTl 1.96

<
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53.1 Arhijit Pay | E
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[N ST (2 & N AVY
N rol
2]
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, Tech. (App Ge) | | Hydrogeologist ' 1 - e S it i CTY
54 o 203 siwL ta/a | P Sr : - 12. 7'53 22.7.78 |Sc. D' L1150 L R
4 . as . ) . . | . 4 . ro. 4 4
A ADE Geo ' .Hydroc eologlsr - - it o s S P .
= S’g‘f;h é;:i =) SR e / = 25.12.4 | 15.6.65 [Sc. D |1.1.86 ]2/ :
. . - R - s f RE S
| M.Sc. (Geo) |~ -iHydrogeologist : . S e R Y S
: . = ' » ) . ] .77 Sc. b 11.1.96 =424 !
56.] C.P. Sriavastava |F Sc. : - })5'11’5 1.1.7 j > ! | dr :
BRI Hydrogeologlist < e e = L T TTRTETS S
37 :\an(xji)' ‘ 3 q; ] : - 12.11.54 |15.11.78 |[Sc. 0 [1.1.98 ._i/ A o
S7. .M. Naje=2io =L . ‘ dt. 14, v
La | M.Sc.(520) .- iHydrogzologist ' N BT R TR B R R I A S Y g =
/53, S, Sudarshana E S . - TTTTTT o : ’ ! :
: 1 G D Hvdrogeoclogist | . — b e = -
TR e i = 5.12.5% L1800 se. D DEEeTE Ny
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= : - ha ‘;”sl- 1= 1.1.52 30.10.8% [ Se. [ L1008 «r2(8
61.} Dipankar Sahsz ‘ j . A : ; dr . 3
> i iy drogeo Ogls: - LTI T,
M.S¢ TS - 1= 11.12.5 | 6.10.5= Sc. [+ L. L.es B
62.{ Kalpana Arun ;S : 5 s A i ) Ll
(Mr3) R yealogizh H _
: . - - : e T , — T TT T T TS E T Ay,
M.S¢ ; S 13.8.55 27.9.25 Sc. It ; ;"J‘,'“"“ 23 (e)y
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65.1 P. Nande Fumaran ”S—L'_ - 9.1.62 24.4.86 Se. vy X ,;
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Sc : Hydraogeologist _ B T e T T
66 Ig;lb Shetye P S.ru . - 26.9.41 12.7.71 sc. © ! L.llw2 :/_( s
o. At ' b Shd y i Jv. 4. e
M. Sc - - { Hydrogeologlist .
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| /0'717”574 Rama Rao Sr. 53.1.43. ] 3.2.15  |S¢- € 77.1.3%2 TETE(Ei EEsw(E) | e
4 |M.Sce R Hydrogeologist : ‘ R =)+ 4.2.25 _ Mads
/ 38. Abrax: Hussaln Sr. 1.8.50 3.12.71 Sc. C 1,1.93 2/5(2)/92—5&(9) iNR,
- Hydrogeologlst - B ' ' dr. 4.3.%6 _ \Luct
Sr. 24.8.44" 13.4.76 Sc. C 2 Sw (k] >
‘:Hydrogeologlst . 4.
70.{ A.K Sr. ' 5 1.51 | 24.2.75 |Sc- C
< sfMisc: : Hyarogeologlst~ i o
”_Akhtar Jamal Sr. . 1.7.48 1.5.72- |Sc. C
=~ M.Sc. ‘vadrogeologlst - : ’ ' o
TA.N. Tal , Sr. 1 15.1.45; 224.11.73 | Sc. C
{M.sc., Ph.D =~ Hydrogeologist S oo .
R.M. Joshi Sr. - 1 15.7.45 |10.4.72 Sc. C.
M.Sc _ Hydrogeologist
Ssubhash Dutta Sr. 115.8.47 15.11.13 | Sc. C
M.Sc _ Hydrogeologist ) ' )
S.K. Bansal Sr. - 3.6.49 75.12.713 | Sc. C
M.Sc Hydrogeologlst
pP.K. Parchure Sr. 9.3.59 16.10.82 | 5¢. C
M.Tech Hycrogeologlst : .
D.K. Jain ‘Sr. 37.1.55 |31.12.82 "Sc. C
M.Tech -, Hydrogeologist’
78.1 S.V.N. ¢ Sr. S 12.2.45 |11.3.74 sc. C
| satyanarayana Hydrogeologist
' Rao M.Sc _ :
. 79.]| Sunil Kumar Sr. ’ ) B.6.62 | 30.3.87 Sc. C v
e o M. Tech Hydrogeologist o C " » dt. 4.3.96 b
\_{'80.| Utpal Gogoi Sr. 1.3.62 |23.3.81 |Sc- C S '37::1:7‘7@;:”_;;.*@)“ G
LI MISCT Hydrogeologist ‘ ' L dt. 4.3.96 Shii
: Sanjay Marwaha Sr. 5 12.62 |11.2.87 |Sc. € Ties [ 2/5(2) /9 oo_aw(B) | MR
M.Sc. Hydrogeologlst. : , ' ' dt. 4.2.%6 Chal
T. L.\Chakraborty Sr. _ >6 547 | 27.2.15- |se- € |1 153 | 2/% (2)/“551\«7(_:')" ¥R
M.Sc., Ph.D A ydrogeologlst L dt. 4.2.90 Cal
TA. Damodar Rao Sr. 5.2.57 16.11.82 | Sc. C T 1,53 | 2/5( z,/oc—m('f' WE
M.Tech -, Lﬂz@rogeologlst ' : s B dgr. 4.3.%6 e




x

Anoop Kumar Sr. ‘ 23.6.62 [4.12.87 |Sc. C 171793 [ 2/5(2)7F5-8H(E)
M.Tech Hydrogeologist K _ o dr. 4.3.9¢ :
C." Paul Sr. ' 5304, 61 |30.3.87 Sc. C 1.71.93 375(2)/95-54(B) ok,
Prabhakar Hydrogeologist, . I de. 4.32.99 PEar
M.Sc’ ' . _ : ~ ‘ -
| D, Subba Rao {sr.. _ [28.3.61 [31.3.87 |Sc. C 1.1.93 2/5(2) /95-SH(EB) |UF Ma
. {M.sc ] Hvdrogeoloqwstv B N A I ' de. 4.2.96 |
87.| G. Sudharshana Sr. ’ 4.8.55 |15.7.83 |Sc. C 1.1.93 [ 275(2) /95-SH(B) |sSB,
. {M.Sc ' "Hydrogeologist - : N _ ' ) de. 4.2.%5 nya\r
" '[83.] B.B. _ 'Sr. 110.7.48 | 28.2.75 [Sc. C  {1.1.93 13/5(2)/95-5w(8) |ER,
| -] Bhattacharya | Hydrogeologist K T | dr. 4.1.%8 Fale
“~U | M. Sc ) : . - , , o C
{d9. Parvinder Singh Sr. 1.7.58 3.9.87 Sc. C 1.1.92 5/5(2) /58-S (B) MR i
i" { M.Sc Hydrogeologist < dr. 4.3.%2 :
190, sunil Kumar Jain Sr. . —15 5.62 |28.4.87 |Sc. C. |1.1.93 1752y /795-8W (k) ot
| M. Tech Hydrcgeologist o ' dr. 4.3.3% 5
J91.]J.5. Sharma Sr. 1.3.50 | 24.2.75 |Sc. C 1.1.93 2/3(2) /35
M. Tech Hydrogeologist dz. 4.3.9¢
92.{.p.P. Pati Sr. i 1.6.59 £ 11.87 Isc. ¢ 11763 z/3(2) /755
. | M.Tech | Hydrogeologist | . » ' . o R A 4.35.%9%
193.| A.K. Agarwal Sr. L 1.9.63 |27.3.87 |Sc. C 1.1.93 | 2/3(2)/%%~
»! M. Sc s Hydrogeologist d=. 4.2.8%5
{94 .] V.Kunhambu lsc. 2.10.61 |13.8.87 |sc. C 1.1.93 2/34{2) 725~
‘ 1M.Sc ' Hyd:ogeolog1st | : ¥ , o dt. 4.3.326
95.[S.S.P. Mishra Sr.. .10.56 | 29.1zZ Sc. ¢ |1.1.93 2/3(2) /53~
M.Sc., D.ITT Hydrogeologist ' - dg. 4.2.9%
96.| Nusrat 2aidi Sc. - - 5.12.46 | 28.2.75 '|sSc. C 1.1.93 2/5(2) /%5~ ;
(Ms) { Hydr ogeologist : ' dr. 4.3.9% :
‘M. Sc . : ‘ , i
¥1.[ A K. Budhauliya sr. - 1.7.57 |12.2.87 |Sc. C |1.1.93 2/5(2) /95-SW (B) [ MIR
M. Tech ' R Hyd:ogeologlst ; o dz. 4.2.95 i
98.1 K.M. Viswanath {sSr. : 1.6.58 8.6.87 Sc. C 1.1.93 2/5(2)/95-SW(E) %bNE
M. Sc ] Hyd:ogeologlst ] dr. 4.3.%¢ P Bang -
39.| Uma Kapoor (Mrs) Sr. 3.4.61 30.4.87 |[Sc. C 1.1.93 2/5(2)/25-5d (B) | 1i.D=
M.Sc., Ph.D | Hydrogeologist | dt. 4.3.95 !
. 'tﬁJ .
. : EG
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-~ | . e

\

] Y.B. Kaushik P [sr. T — [10.3.60 [15.10.83 [Sc. C CITERT T 2R Eses(my a
M.Sc .- Hydrogeologlst 1 . : : ; o : 5 l' s
G.V.V.R.G.S. - P Sr. - 10.12.4 |28.2.75 |Sc. C [ i.1.%% o
-Prascda Rao ‘ _ Hydrogeologlst 15 i
"s._x.‘ Samanta ' 'Sr. _ — |- - [|7.10.61 [17.8.87 lSc. ¢ j1.1.92
. Muse S ydrogeologlst . ' : ' v i :
3| S.N._ ~ | Sk - [21.4.59 [14.9.87 |Sc. € | 1.1.%3
o Bhattachazya . HYdrogeologlst o o ’ | B S oo d e b
,-'P K. Sa.hajpal Isc. ™= ]1.6.55 |31.12.82 |Sc. C ! 1.93 TOS(O)/95-SW(RY | WR
M.Tech o ’Hydrogeologzst : s * . de. 4.3.9%6 b
K.R. B Sr. - 17.1.60 13.10.83 |Sc. € 11.1.93 T2/5(2)/795=Sw () !
Sooryanarayan | ' Hydrogeologlst. ' dt. 1.2.98 P
M.Sc ) _ | "
Dr. D.S. Pandey [P 'se. . . -~ |- - ]9.7.54 10.11.75 | Sc.
I M.Sc, ®h.D. ' Hydrogeologist | ' v )
Amlan Jyotikar | Sr. - - | 27.7.60 |19.8.87 s
_ ‘M. Sc . © | Hydrogeologist
“ f=~% | 108| P.K.: Jain - | sr. o - -{26.12.6 [10.3.87 |5
-,—i*:: © - |'M.Sc ’ ' Hydrogeologist | 1
~ 1. ['109] S.N. Sinha ' | sr. - 21.9.55 [30.12.85 |S
o LI M.sc ‘ N | Hydrogeologist _ ' - iR
o 110| waseem Ahmed ‘ sr. . - 1.9.60 12.2.87 | Sc.
1o M.Sc., Dip in HG | Hydrogeologist - I ‘
. 111] K.K. Singh o Sr. - 5.5.55 =1 22.12.82 | Sc.
-~ | M.Sc _ ‘Hydrogeologist '
] 112} O.N. Tiwari Sr. - - 17.5.60 2.3.87 Sc.
SRS R P | M. Tech ' Hydrogeologlst _ L
g o [113]P.K. Naik - Sr. . 1- - |25.1.62 |23.3.67 |Sc.
: - M.Sc , ydrogeologlst‘
a4 114] P. Nageshwara Sr. - - ]1.8.59 31.3.87 | Sc.
Rao, M.Sc ’ , A Hydrogeologist

ol




- Lg-

11,1%‘ B.K. Ka__llapur ] Sr. - 3.8.60 |27.3.87 s ETTiNToe | T75(2)795-SW(E] |
/ | M.Sc - Hydrogeologist : d4c. 4.3 ‘;
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Maghalaya Sitate.

rainwater harvesting

schaemss on ‘
haeh processed

g P
aubmitted to rO/NER have .
nd sent Lo CHA,

i .

7 Special Studies :
. affected area in ka
district have

' and Tormulated the TCD ai
Fabd for apsroval. _
Conducted two Mass ArENess LQUramme s
Kahilipaia, Keamrup Disth and Shillian,
Fast Khasi Hills iedg Stat
<& detailed study on Tlupride
rbi anglong and Nagaon
baen cohducted and project
ad. Four monthwise water

Formulation submitt
med and analy&eq,and most

samplas were 00;1e0u |
effect aress have been 1aie
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peports issued
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C@roundwater Authoritys

plok for
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stified. One cush ares
iz Bogpanl Tekelangun. Karbil englong
constructions of Exploratory tube

Siat, Assam. . <
wells also proposed 1N the pronect:proposal5g

- 9 ;

data repork - 3
Short term report - 10
Under Progress -
Nistrict report -5
Miscellanaous -
NHS dissemination
Yaar Book-L :
Exploration Report -

Basin Report-l
registrations of
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persons/agencies
confidential réports initisted 67 cuses.
Conducted 2 endulry and reports submitted.
Court Cascs - Out: of 7 cases three are pending
for Judgment in the court rest, had been
Finallisad. :
;
NER of fice pramises had besn cleared
from the State Govi. and pocesyion led ter
received by CBWE, Nor, sumata Ll (Betkuchl
o 72 pairas and 2000-70CL

8) Audit paras 199596, 3
- 14 paras. From the audit parasloHs5-96 during
my tenurs L1 parag have heen dropped. In totas
35 paras are pending as on SO00-0L. finong 35
piras Turther 11 paras bave beencreplied. AU

3 For 24 paras action Is ufder progre:
Ouring my Lenurs i total 22 paras have b

dropped. 7 ]
b) Audit report @ for the vear L9978000 and
“000~01 report of AG have sent CHQ in case of.
non~-hydirology praojzoh states.,

The Chemical instruments and computers earmarked
for non-hydrology projects have been installed.

P .
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A tobal of e 25 Inkiihave been collected a3
revenue s fiom vonducting shorl term
Tnves hordadi ton

further 1 am here o intorm you that I plantiad
and oraan tued Lhe function =itting at Guwahiat,
LAl 721 x.01 0 A et my Jiiection only each aid
cvery of Fioen had boker e ihe assigient and
et el (F you have ainy doubl i wmrding Lhis
ol iy it L Lhe nchividual of Pioer aned Bnaguure
with bLiezn

Haeving comp Lebad most of wothk., [ have boao
oul undor Numiliablon and menbal agony. EE
Cirounsbanues, undor which Lhis order was
ceyucd . 1L L8 not tlear and its motto is not
e s tanndaiale . Howe e, [ roeguest you Lo
ceclify the bLranstfer arder L such a way Lhat i
iy e posted ol chee Lo Gangs lora o Chendal
Raegionagl OF T icwes wieero Lhe post s vacant.

The ituabions nnder which Toam wor king may ioad
Lo b de ber e atton ol omy health for whicio Lhe
COWE will be fully Ceapoineible. To avold Ll
mind-boggling, humiliations and threat to life
sl Lhie tegion [omay be tiransforred Tmmediately
o che FangaloroCheinnal.

1 o your kind consider ation bLhat
Crpjussihos hae = caused Lo ome. HMlease rectifly
Uhee came by posting moe ab Bangalor o/Chenri. T
hope 1owill nob be givei ioom for seakiig
Justive from Lhe coui-t, of law oily.

Fusthor, 1 i

Coahnll e arateful  for bLhe act of kindness 1o
redioving me from this region and humiliation.

Yours Talthfully,
i‘:’r.«i;f‘

o (1, KECRTHISLE LAND
Sups o intendernt Hydr ologial.

s age
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A N - - u‘ "': )
| Shri r.Keerthiseelan N
| R
! v o -V S~ \ v
o ' * Union of India & Crs.
) | \
v 3! . - NG -
P :
{ ! : ) : i . In the matter of ::
| | :
o Wwritten state-ment submitted
- HH . . .
% : ' by the respondents.
o ' The respondents beg to submit the written
P - ‘ .
o statement as follows :-
- )
I 1e That with regerd to para - 1 of C.A., the
i , ,
{ g res pondents beg to state that the applicant has
| N
. been transferred to State Unit Cffice(SUD), igartala
- - -Office alongwkbh his post for more affective
i . ! )
i . . . . o ,
i . inplenmentation/monitoring of prograns of SUQ, acartela -
P » o
J : being a senior Supervisory offlceﬁL/zﬁ’publlc interest.
| 4
: y £ was holding independent cherge of the unit and not
! working under any of the junior officers. -
L - | : -
- : It is submitted that for Administrative control,
- the unit offices and the Diwisions hade been placed
Lo ' I » | o .
! under the Administrative Control of the Regional
I ——
- Directer of the Region in which the state Unit offices
. | . .
. and Divigions ara located.
[ i
[ it
L
I | , :
b ' ya ' Contdess /2
| | ) » \
i
| Y
h! - >
| |
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; Y ‘The Heaﬁ.of the thgion.l Directorate ls designed

3 as fE”lDQ.l Dlrector, 1n the pay,scale of E.14300-
18300 The Regional Dlre tor, happens to be the
Hbud of Office of the BP~13n9’wh9re ‘as the.other

OIIl“e_s posted in the Region/ State Unit Office f

are alwuys lower in rank and~i”y scale. In

stgn&é case the applicent (Shri K.Keerthiseelan)

who is Scientist 1Dt in the pey sacle of k. 12000~
L 16500 was ndminated as the Head of Office of the
i o Reglon il Dire ectorate WER Guw ati as the postrsf

gional Dlr@ntar wes lying vucant. Lowever, due to

{ | effective 1mplenontctlan/mo toring officer was posted
.
| af i ?rtalaféanccquent to his trensfer, g% another

*

officer vha we.s 7130 be1@n+1qt 1Dy in the same pay
nale h‘d to be nomlnaued as ﬂead of Ufflce of

fegional Office at Cuwehati as the post of Regicnal

"\

Dlrector wes lying vagant., Declaring an officer as

r—

lead of the Gffice of the Region wes a ‘tempora t54
M

arrengement in the abgence of & megular Hegional

DJr@ tor andinis OLfl”@F wes Head of the Office for

the Hegional Uffice only. Thls officer was nd
———————

ct

. ‘ . W
r deleL<t96 with aﬂrlnlstrctlve and financial pogers

J ,
1 ) Oof the negional Dir@ctpr.
: r

low another Senior officer namely Shri AeRe

'
I
| —
1

dekshi has been poeted in the nsgional of 1 e at

o Guvahati. Thus in view of the above pos ition, the

ellegation of the ap ,1 cant that he has been

| .

i ' Contdesel/3
|

| _

i
ke
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placed under a junior officer does not sustain.
4s such the allegation is denied.’

That with regerd to pare - 2 Of U.lha, the

ZER respondents beg to offer no corments.
3. That with recard to pare - 3 0f Calha

respgndent beg to ¢ fec no comrents.

the
Lo FACT OF THE CiSE.

Thm~ with regard to para Lo & 4.2 of Che the
Tespondents beg to

(WA

ffer no comments. These are matter

A1
®

Thet with regerd to para - 4.3 or Cukay the
respandent | to state that thé Rrgionel Director
happens‘to be ieag of office of the Repion. Ibwever
in the absence of the Regionel Director,another
senior rost officer

of the concerned mgiona ig

declered ag Head of Office so that work of the

ce ray not suifer. olﬂVP no Regional

b

Osted in the Repional Cffice at Guwahati,

aprilcant being senior most officer Posted at

BEWiDQ?l Cflice Guweheti was declared as Head of Cffic

Tffr Central ground‘water Board, NER till further

orders(annexure - 4 of the Usha) s 4s the applicant wes
: , ] Mq;tt Mk\v“’ Whowag fuwiov

transferred to sUO, 4 garta e, an folve{1364i~P

to the aprlicant of the sare rank wes d@vlﬁrrﬁ

1 as
Head of office eor

o

nd by doing g5 no or@pﬁ/ was lgsued to

place the applicant under any other Officar declared
as liead of the office or the Regional Office s Guwahati,

UO.']td. . OI)/L{-Q
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6 Thet with recard to peara - Lo4 of 04, the

. _ ¢ Faltiend -
respondents bep to state that thef§pplicant that 9'%4

he was promoted to the post of superindending

 Hydrogeologist, Sc.tDy is misleading. It is submitted

that a perusal of the office order L451/2001{annsxure-
2 of the C.A) would.reveal that the applicant hes "been
posted f£o a functional post of Superintending

Hydrogeologist by virtue of xhis being a Senior offigcer

- in the Hydrogeology disgipline. There is no change in B

A . . ——— e e .
the pay scale and status what he was having prior to his

. T—— i - . . )
posting as Superbntending liydroreologist.

e

[4]

T ———

| 7+ - - That with regard to para - 4.5 to L.7 of C.h.

the respondentg beg to offer no corments.

8o That with regard to pera = L.8. of Calia, thé
respandents beg to state that it 1s denied that applicant
was preséurized‘to accord'finanéiél CONCUrTrence.

Shri. Kéerthi oeelean vide his léétér o= 1805/@A/CGWB/
NEY/ R/ 2001 doted Harch1162001 requested the Ibmber
(3s1) Centrel Ground Woter Bogrd'to_accori faxr approval
for. the expenditure sanction of the appro#ed proposal
for construction of spring developrent in Assam staté
encloging a.comparative statenent efc. indicating the
price verintion of estimated amount and the lowest
tender vﬁlue os received from the Chief Ehgineer »
WAFCOS vide his confidential letter dated 20.2.2001.
iiowever, viie his letteridated 2732001 shri Heerthi

Seelan agein wrote & letter to Chief Bngineesr Weter

~and Power €onsultancy Bervices(WAPCCS) indicating

that tender may be refloated with a wider publicity so

‘that a competetive quotation received for finalizing

UDD td e .“}75
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!{ |
) . of construction of spring development. Since acceptance:
) P

H a . e
‘ J ” of ﬁender,release of funds ete, is done by lember

| (SAl) and the proposal of Shri Keerthi Secelan vide his

nted 16.3.2001 was under active consideratibon’

-

letter d

geipetent authority his letter dated 27.3.2001
stion was superfluos and not required as it wa-s
%

yond his,jusisd'ction. The Member. (SML) being his

irmedicte supervisory officer pointed out that letter

¢ dated 27.3.2001 was contradictory to his eesrlier letter

dated 15.3.2001 and since the whole matter was being

A
i
‘! ‘ N ! . - - B Y -
o ~gonsidered by the higher authority, this letter was not
T T e
) ' O\Jo'lc—

J required. Slnce lember Sustainimg lenagement and Liagon

i L ' 4 .
(8ML) was not involved for giving financigZ concurrence
of the project etc. the question of preSsurizing by

him on this issue did not arise.

| . ‘ - .
: - 9. - That with regard to parz - 4.9 of 04, the

_ to state that since the role of the
i A ‘ —
wves merely the recommendory one, his

; , recommencation in this case has been considerzd along

with other mattars Brought out by the WAPCOS while

! .. finalizing financial concurrence by the ‘competent

i authority.

«

as such it is denied that superfior officers

; | ,

I} - < . M . . . . .
and the Chalirman, CGW3 Xkxkx were dlspleased with hin

| . .
[ ' ) . . -
on the matter and as such the allezation made by the

o - applicant are contrary to the facts on record and the

g : . e . .
i ‘epplicant has deliberately tried to nmislead the

|
!

| . . - . . :
f llonible Court for his own vested interest.



‘IN - | IR JEP SOl SRS - R N - - R e

| .

i - .

RV

{— !

e : ' ' ’ N

| -ty ,

P .

; 10 The € \1tn rezerd to pera - 410 of U4,

] ' |

: the respon<ent bep to state that it is a fact that

| a bilL FOr in..5000/- and not k.56800/~ was sent by

i ' ‘

! the arplicant for the senction of “the competent

! euthority, The matter has been referrad to the

i -
aqnetry for accar01nf expenditure sanction on

: | 14.8.2001.

i v .

| 11, Thet with rezard to para -~ L.11 of C4, the

: regpondents beg to state that as & riatter of fact

: every coverament servant sbould meintein absolute

- devotion to duty and should pay ﬁuo r05urd to the

@ orders of supariors. when a shortcoming came to the
notice of Central llead uarter office, his comments/

~ etailed report were called for px by the respondent

g from the applicent vide DO ketter dated 28.9.2001 |

¥ if (innexurs 1). The respohdent o= L has nowhere RzAXIzR

‘4

B v pentioned in the said letter about his misbehaviour

—— .

! : _ —
; with F3 to 10s(w),except galling o detelled geport

———

i in the matter, as allegéd by him in this para. ikence

the intention of the applicant is totally wrong and

misleading the libnible Court.

12 That wbth regard to para - L.12 of 04, the

respondent beg to state that the submissions mde

woinst para = LeSh 9 & Le11 abOve.

13 Thet with repgard tb para - 4}13 of O4, the
'htLM‘anhfW}UMﬁf
& for more effettive 1ry19nenautlan/manltcrlnr |
of progress of the 4UU, sgartala in public intersst,

fal

he wes therefores asked to hend ocer his cherge of

-

COntd-f 'P/7




. scizntist 1D who wes the next se niar officer in the
| grede aveilable at Gawe, h Lt 1or@3ver§ the
competentvauthority,of the board has power to
depl&y‘any officer of the 3oard enywhere in India

considering the need and suitability of - thb olilnew/

o enwhile Shri A.R. Bekshi &&Pﬁﬂﬂwﬁlﬂr
. T ,
dyc D‘“Dlafl sty c.1J| wh¥ is senlhr to the applicant

e e
——

joined at HER, Cuwahatl and he has been ve >sted with

) - — } M
the powers of HOOC. : '

- ’.4___;______,_—_———-.-..‘_?_‘7

(' That with regard to pera - L.t14 of C4, the

respondents beg o offer no comrents.

15 - Thet with regard to pare - L.15 of O4, the
respondents beg to state that it is subritted that

. ' ‘ ) .=
the competent authority of the goard ffower to
, o

deploy the offiers and staff anywhere in India
depending on the requirement of work loagd

in public interest. Since_ there was no genior

4

Supervisory Ufficer at SUC, Agartala nné the prog 1BESS

IR

of SUO was slowing down day by day, due to non availa
an—— .o Te

—————

bilityz of a senior officer, therefore it was

e

—-—-—.—m . ) .
»0031dered Q>"€S ary tJ post the applicant at SUO
Agartala being & senlor supervisory officer for
effective imple rent(ulaj of +Field Beason Profram

Accordingly the pOSt of Euperlnuendlng HydrOgeologist

wes transferred to SUO, sgartela from NEARE NER, Guwohati

to draw tihe pay

g

and dallowance ofF the U@tltnﬂn@r to

0

avoid fineancieal hurdthps. Hence th@rq ig no questlon

of cny arpitrary panner and v1olhtl¢n of the "overnreﬂt

instruction beins followed thm by the Depertment with
the rransfer of the-peti tiser from BER, Guwehati to SUC

sgartala . Contd...®/8

t and exigency
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it was absolutely necessary to positicn a 0O for
NER Guwehati. iceordingly Shri G.C.S2ha ScotD o
( Of sare rank) who was the next senior most offheer

evallable ot N3R uux hati was decleared ow HOC g for

dey to day functioning of tle HER.

- Here it is algo pointed out thet Shri 4.R.

)

hl,duperlqdemtln~ Hydro geclogist who ig senior to

w~

the applic qnt has Joﬂnea WER, Guwahati whkth effect fro

31242001 and has been declared as HCO in place of

Shl‘i G’o Cs SP a-

16 . That with regard tovpp ~ Le16 of Uesia the.

respondents bes to state that

(4

the repreceqtctl 1
dated 2.11.2001 of the applicent was duly considered

by the competent authority and he was replied vide

lettar dated 26.12.2001 (nnqa} - II). 2
_M— N\
17 Thet with regard to para - L.17 of Cads, th@

respandents beg to state that gin

o)

2 the applicant heas
?lf@goy dalna( his duty at'SUC,Agartal& on 31.10.2001

officer
and an/senior to the thll ant hes been posted at
WER uuw wti there is no question to quash the order
dated 12.10.2001.
18. Thet with rezard to para - L4.1g ¢f C.h., the
responcdents beg to 9ffer no corrent s. » ‘
19. That wbth‘regard to para - EX1& 5.1 to 5.9 of

Usse, the respondengs bez to state that in view of the
subriigsion nmede by the answering respondents in the

forgoing paragraprhs, no grounds for relief sustein.

20. That with regard to para - 4§ of Ui, The

Contd.. ¥/9.
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to state that the aprlicnnt did not

21, . That with regard to pare= 7 of Ui the

respondents beg to offer no corrents.
L2 hat with reserd to pere - § (sub para

8.1 to 8.9) of U.4. the regpondents beg to state
that in view of the submission made by the respondents

in reply to above paras 2fi the C4yno relief admissible.

23, - That with r@géfd to pare - 9(9,1)) of U4
the respondénts bag to state that as alréady /
subnmitted by the respandené in reply to para - 1 bf
the Ua, since a senior officer, nemely sShri A.r.
Bakshi has elready been posted ét,ﬂﬂﬁ Gﬁwéhati as
flead of the Cffice, therefore, interim relief sought

by the epplicant is not tenable.

.

24. . Thet with regard to para - 10,11 & 12 of

of Ca, the regpondents beg to offier no comments.

]
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E. - - &L_f @ ‘ f 3/£LmJPh(§(ka.,
, - uhﬂl/A A presen Lly
" working es Q&?m\ / be @ulv au thorlsed and .
I\ /_ﬁ/_ :

competent to sign thig vefification,do here by 501 ernly

j4V]

\ affirm and state that the ctctcr nts made in 1ar

are true to my knowledge and balief

! g these rade 1n para |

i : being matter of records, &re true to ry information .

E | dérived?therefrom'and the rest are 1y hurble subm1331an
| ?~'  before this nbnnbleviribupal,l heve not suppressed any |
. e |
| ﬁ | | naterial facts. - N Jti;f’i

! . \ ,
; \ ' - and I sign this berlflwx.ioﬁ on this 3_6 th

j day OfQAP;sQ §2002 at CGuwehati - ;
R :
B
| ,

Decleran

cr

Regional Director
" Central Gmuad Water Board
Ministry of ﬁ\ ater Resources
Got o6 India

GUW AHATL ASSAN
i
p - ~
;
!
]




. : 4

ot

Y ‘-Y"[\— Q\

3

= epp U

v ——

| J
IN THE CENTRAL AﬁM{NigTRATIVE TRIBUNAL ]

GUWAHATI BENCH

In the matter of :

,:,Ma

O.A. No. 4 of 2002
Shri K. Keerthiseelan
-vs-
| Union of India & Ors.
-And-

in the matter of

Rejoinder submitted by the applicant in
reply to the written statement submitted by

the Respondents.

+#he applicant above named most humbly and respectfully begs to state as under :

That the applicant categorically denies thé statements made in paragraph
1 and 13 of the written statement and begs to state that the Regional
\Officé, Guwahati of the Central Ground Water Board (CGWB) is the
Controliing office for aii the seven North Eastern States and there are
three State Unit Offices under the said Regional Office which are located
at Shillong. (Meghalaya), ltanagar (Arunachal Pradesh) and Agartala
(Tripura). These Unit Offices serve under the direct control and
supetvision of the Region\a\l Director, NER, Guwahati and for all purposes,
these State Unit Offices (SUQO) are dependent on the Regional Office for
allotment of fund etc. and even for the purpose of drawing salary. As such

the State Unit Offices are not independent office but directly subordinate

G

w
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<
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to and dependent upon the Regional Office and hence “holding of
independent charge of the State Unit Office, Agartala” by the applicant as
stated by the Respondents are distortion of facts and misleading

statements.

At the time of his transfer, the applicant was ho!ding the charge of
Regional Director and had been functioning as the Head of the entire
N.E.Region. As such transferring the applicant who was the seniormost
Officer in the N.E.Regibn, to an office of lower status (i.e. SUO, Agartala)
on the pretext 6f implementation/monitoring of Programme of SUQ,
Agartala and placing a junibr person in his place as the Head of the region
is not only unfair but illegal and beyond any procedure known in the
service jurisprudence. Under established procedures prescribed by law, it

was prudent to post the next junior person to the SUOQ instead of the

applicant and that junior person could also imblement/monitor the
programmes of SUQ effectively, more so when he could be vested with
even the higher responsibilities of Regional Director, however temporary
the arrangement might be and the respondents have not explained any
reason for such an unprecedented. arrangement which can ke sustained
in the eye of faw. It is a primary and cardinal principle that the senior most
person will hold the senior most post (in the instant case the post of
Regional Director is the seniormost post of the Resion). In this context it is
relevant to blace the administrative sét up of the Region under the CGWB

before the Hon’ble Tribunal which is produced below :



g N

| State Unit Office | Division Office |

Superintending Hydro geolegist

|
| !

From the above table it is clear that the Regional Director is the top
position in the Regional Directorate followed by the Superintending Hydro
Qeoiogist and both of them are positioned at Regional Directorate only and
are not meant for any subordinate office i.e. unit office or Division Office. It
is apparent from the manpower chart of even 2000-2003 of the NE.
Region, Guwahati that even after the posting of Shri A.R.Bakshi, a senior
parson in the post of Regional Director, the name of the applicant has
baen shown as the next senior most officer of NER, Guwahati (manpower

chart annexed herewith).

This apart, as per the chart of status of Superintending
Hydrogeologist under CGWB the Superintending Hydro Geologist in all
other Regions have been posted in the Regional Directorate only and the
applicant, és an isolated case has been transferred’ and poSted from the
Regional Difectorate, NER, Guwahati to State Unit Office, Agartala.
Further, no State Unit Office under the CGWB has been manned by an
officer of the rank of Superintending Hydro geologist, except in the case of
the applicant at SUQ, Agartala which is indicated in the list showing the

name of Officer in Charges of all the Unit Offices. The reason of such an



N

arrangement as an isolated case in respect of the applicant is neither

explainable nor tenable.

Copy of manpower chart 2002-03 of N.E.R. Guwahati, status chart of
Superintending Hydro geologists and list of Officer-in-charges of State
Unit Offices are annexed hereto as Annexure-l, Il and i respectively.

That the applicant categorically denies the statements made in paragraph
3 and 6 of the written statement and begs to submit that by posting the
applicant at State Unit Office, the respondents already made him to work
under a person junior to him who was placed as the Head of the Regional
Diréctorate, Guwahati and it is immateriaj whether a separate order was
issued or not placing the applicant ‘under the control of the Head of the

Region which is automatic by operation of legal procedure.

Further, in the capacity of Superintending Hydro geologist, the
applicant was shouidering higher responsibilities by taking over formal
charges of the office and as such it was a functional promotion to a post of
higher responsibilities and superior status for all practical purposes, no
matter whether there was any promotion in respect of scale of pay or not
and hence the contentions of the respondents are clearly aimed at

misleading the Hon’ble Tribunal.

That with regard to the statements made in paragraph 8, @, and 12 of t he
written statement, the applicant begs to reiterate that the applicant was
pressurised over phone by the Respondent No.6 continuously for

according financial concurrence and to withdraw his (applicants) letter



dated 27.3.2001 which the applicant was constrained to do in view of the

Gowt. rules and procedures.

The statement of the Réspondents that the propasal of the
applicant was under active consideration of the higher authorities is out

and out a mis statement and suppression of facts. In fact the

-unreasonable rates tendered by the WAPCOS were already accepted and

approved by the respondents and even the funds were also released for
the purpose which is evident from the letter issued under No. F.No. 13-
1iCGWB/AR/‘NER/2001-1'041 dated 20.4.2001 by the respondents to the
CMD, WAPCOS. |

Copy of letter dated 20.4.2001 is annexed hereto as

Annexure-lV,

That with fegard to the statement made in paragraph 10 of the written
statement, the applicant begs to state that the bill sent in June, 2001 was

processed by the Respondents in August, 2001 and meanwhile the PRO

of the Hon’ble Minister and Member (SML) had been pressurising the

" applicant to pay the amount.

That the applicant categorically denies the statements made in paragraph
11 of the written statement and begs to state that the Respdndent no.4
before issuing the D.O. letter under mention, talked over phone with the
app!i-cant when he alleged that the applicant had misbehaved with the staff
of Hon'ble Minister and also informed that he was addressing a D.O. letter

tc the applicant on the matter which the applicant has to reply. Accordingly
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the applicant received the D.O. letter dated 28.9.01 and sent his reply to
the appropriate authorities, the centents of which pertain to the alleged
mis behaviour as stated. The respondents in their statement under
paragraph 11 has distorted the facts and has attempted to mislead the
Hon’'ble Tribunal with a different story. The fact that the D.O. letter was
purely in connection with the false allegation of mis behaviour of the
applicant with the staff of Hon'ble Minister and not merely a departmental
issue as being pretended now by the responaents is quite evident from the
fact that the respondents endorsed copy of each communication viz.

transfer order, D.O. letter etc. to the P.S. to the Hon'ble Minister. Had the

~matter been simply a departmental issue and nothing else, then it is not

understandable as to why it became hecessary to endorse a copy of all
those communications to the P.S. to Hon'ble Minister, which is a clear

departure from the established normai procedure.

That the applicant categorically denies the statements made in paragraph
15 of the written statement and begs to submit that the Superintending

Hydro geologist is posted only in the Regional Directorate in all the

.Regions under the C.GW.B. and in none of the State Unit Offices

elsewhere (even in N.E. Region) an officer of the rank of Superintending
Hydro geologist has been posted and as such the posting of the applicant
in a State Unit Office at Agartala is a lone and solitary instance which is a
departure from the set paftern without any reason as has been stated and

illustrated in para 1 above.



This apart, the contention of the respondents that a senior
supervisory officer was required to be posted at Agartala for effective
implementation of the programmes does not find any ground to stand
since no work at all was carried out in State Unit Office, Agartala during
the year 2001-2002 as evident from the cumulative progress report for the
month of March, 2002 wherein no work has been shown against SUOQ,

Agartala.

Copy of Progress Report is annexed hereto as Annexure-V, -

7 That with regard to paragraph 16 and 20 of the written staterﬁent,
the applicant begs to state that applicant did not receive any reply of his
representation dated 2.11.01 even till 03.01.2002 and after waiting for long
two months, the applicant had to approach this Hon'ble Tribunal for

redressal of his grievance.

L

That the applicant emphatically denies the contertions made in paragraph
17 of the written statement and begs to state that the joining of the
applicant at SUO, Agartala in compliance with the transfer order was’ orﬂy
a disciplined gesture on the part of the applicant showing highest respect
and loyalty to the official decorum and discipline which cannot be taken
as a ground for regularising the misdeeds of the respondents. For every
wrong, there is a remedy in law and in the instant case aiso the
respondents illegal action is not without a remedy as pleaded by the

respondents.

~er



Further, the senior officer now posted at NER, Guwahati is the
Head of the Region which is not a bar for posting the applicant as
Superintending Hydro geologist as per the set pattern at NER, Guwahati
and hence the impugned transfer and posting of the applicant ét SUQ,
Agartala deserves to be quashed and the Hon'ble Tribunal be pleased to
direct the respondents to transfer the applicant back to Guwahati as an
immediate remedy and further to consider the transfer of the applicant to

Bangalore/Chennai as prayed for.

That the applicant categorically denies the statements made in
paragraphs 19,22 and 23 of the written statement and begs to state that in
view of the facts and circumstances stated in the foregoing paragraphs,
the releifs and interim relief sought for in the application ars fully justified
and sustainable and as such the application deserves to be allowed with |

costs,



VERIFICATION

I, Sri K. Keerthiseelan, S/o Late, V. Kolandai, aged aboyt 54 years,
working as Superintending Hydro Geologist, Central Ground Water
Board, State 'Unit, Office, Agartaia, do ﬁereby verify that the statements
made in Paragraph 1 to 3 in this rejoinder are true to my knowledge and
the rests are my humble submission before the Hon'ble Couit and | have

not suppressed any material fact.

And | sign this verification on this the / 57/LMay, 2002.

K. Ke,w\)jbw&wl%a

Signature
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NORTH EASTERN REGION
( ASSAM,NAGALAND,MIZORAM,MANIPUR,
MEGHALAYA, ARUNACHAL PRADESH &TRIPURA)

Sr.

(" Data Entry

(i Data Validation

amny © Data Analysis.

{awvy Data user group

V) ~Data Dissemination

(Vh Linking of monitoring wells.

(ViN) Training

Item Targels Remarks/ Information Required
No, .
. District Groundwater Management studics 18,000 sg.km. - Kamrup, Dhuhri, Kamrup and Dhuhri falls under
) i-Siang,Lohit, Normal
. W& S-Garo Hills ( 7183 sqq ki) Category.
E-Siang. Lohit and W-Garo hills
falls under Tribal
B | (10817 sq km) Category
2 GW Monitoring through National Hydrographic | S15 stations All olticers
Network Stations o
J. Groundwater Exploration EWOW SH PZ TOTAL Laklimpur and Natbari districts
22 6 --- 28 fallsunder  Normal category,
Pumping Test Nced Based Karbi Anglong, f.ohit and Ribhoi
district , Tripura falls under
- Tribal category.
4 Sort Term Water Supply Investigation Need based
5 Geophysical Studies:
' Surface: 30 VES
Sub Surface: All borcholes
O Chemical Analysis of Water Samples Basic 100 Heavy 100
.7 Hydrogeological Allases Nagaland
R Districts Reports 4 - Karbi- Anglong, Damang, -
' Siang, Kasn
- W-Giaro Hills districts.
9 District Hydrogeological Maps 4 - Karbi- Anglong, Darrang, E-
’ : Siang.
: W-Garo Hills districts.
1 Stite Report - ] .
1. Giround water year Book 2- Assam, “Shii PKalita, Sewnting
' ' Meghalya Shri §.Sudarshan. Screntist-1)
12 Conjunctive usc of surlace and Ground watcr - -
13 Ground Water Pollution Studics. 2- Karhi- Anglong & Guwahati.
Urban Ground Water Management Studics 4 - Mangaldoi, Sibsagar,
o Agartala. Dharamnagar,
1S Mapping of Water Logged arcas and feasibility | 2- Lakhimpur & Dhemaji
Studics for anti-waler fogging Mcasures
16 Sca water ingress studics -
17 Remote Sensing Studics | -Mcghalaya
18 Artiticial Recharge Studics Rairt watcr harvesting
19 Ground water Modeling Studics -
20 1sotope Studies -
21 Basic Hydrogeological Rescarch/Special
Studies
22 Desert hydrogeological studies -
23 Inland Ground Water Salinity Studies -
24 Construction of Piczometers (Non-HP Region) 14 P7Z
25 - Exploration of Deeper Aquifer -
20 Rajiv Gandhi Drinking Waler Mission As per request .
27 Re-estimation of Ground Water Resources Meghalaya. Manipur, Nagaland.
“Arunachal Pradesh & Mizoram.
28 Hydrology Project

bt
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NORTH EASTERN REGION -
GUWAHATI
AAP 2002 ~2003

REGIONAL DIRECTOR - SHRI A.R.BAKSHI

SINo | ftem Jarget - Manpower )/
Technical Section Shri K.Keerthiseelan. /"
1. -Assistance to Regional Director in all } : Suptdg He ’
matters pertaining to technical - / Dr. S.Devi; Sc-B
administration. : Shri B.C.Kalita, Sc-B

2. Planning of Annual Action Plan, Shri R.K Kalita. AHG
Implementation of Action Plan and
timely submission of various
progress reports/returns to the
Central Headquarters.

3. Assistance to State Government and
{inancial institution etc.

4. Monitoring of special projects, World Dr. S.Devi, Sc- B
Bank Projects and projects under
bilateral assistance.

5. Remote sensing studies in and
support of Reappraisal surveys and
ground water exploration by aerial
photo & satellite imagery
interpretation. ,

6.  Computerisation of water level, . Shri P.Kalita, Sc- C
hydrochemical, geophysical,
Hydrometeorological and
Hydrological Data, Data processing,
standardisation, storage, retrieval and
dissemination,

7. Re-estimation of dynamic & static
ground water resources and issuance
of report.

8. Hydrological laboratory studies,
analysis of aquifer and gravel.

9. Preparation of material for VIP
references, Parliament questions and
other related important matters.

10. Scrutiny of various schemes and
proposals teceived.

11, Planning and co-ordinating the
Topographic survey in the region,

12. Liaisoning with MOS(WR) Dr. S. Devi, Sc.B

Shri S.Sudarshana. Sc-D
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i) Report processing, Publication Section
Report processing, publication &
Issuance/Presentation. All Scientific /
Technical Reports, Atlunes, Maps, Yen
Books, etc.

ii) Preparation of Reports
a) Integrated Ground water
Development & Management
Studies. -
b) Basic Data Report/well completion
reports for all the Exploratory wells
¢) District Reports.
District Hydrogeological Map.
Preparation of State Report
f. Any other Scientific/Technical
Report including Geophysical,
Chemical, Hydrological,
Hydrometeorological, Short term
waler supply investigation,
g.  Preparation of ground water year
book 2000-2001
h.  Hydrogeological Atlas.
i. Preparation of Technical Report on
Exploration activities. Casc history of
Exploratory Drilling for one site, Fishing
operation(if any) for one site.

S

Al reports of AAP 2001-
2002, also pending
reports. .

Shri U.Gogoi. Sc-C
Shri M.Borpujari, Sc-B ( Pr)

m
i)

i)

i)

iv)

v)

Ground water Regime Monitoring Section
Analysis of existing data and
classification of wells with reference to
aquifer morphology. .
Compilation of available data to arrive at
the optimum density of network stations
required to adequately represent the -

| ground water regime.

Integration of hydrograph network
stations of state Govt. with CWB’s
stations. To examine the suitability of
location and design of network stations
and collected data of state vis-a-vis
CGWB network,

Processing of data, preparation and
presentation of short bulletins to user
agencies after each measurements
Compilation of data and preparation of
water level maps for each measurement
and submission to Central Headquarters
within stipulated time frame..

Shri . Kalita, Sc-C’
Shri A.C.Namasudra
Jr. Surveyor,

V.

HYDROLOGICAL AND
HYDROMETEOROLOGICAL
STUDIES o

Hydrological and Hydrometeorological
data collection and analyses for the area
proposed for reappraisal surveys and
specific districts including infiltration,
recharge and base flow studies.
Development of data base of the Hydro

logical and Hydrometeorological data.

To he posted
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HYDROCHEMICAL LABORATORY
STUDIES

Chemical and bacteriological analysis of
water samples colleeted during,
Monitoring of Hydrograph Network
Stations, District Ground water
Development & Management studics.
Ciroundwater Exploration, Short "Ferm
Water Supply Investigations. Specitic
Groundwater Projects(HP) and

| Groundwater Pollution Studies.

Basic Analysis

Specific Analysis

Preparation of water quality maps, report
based on NHNS data and submission to
Ground Water Pollution Directorate and
Regional Directorate.

Sri V.K. Varadwaj Sc-D
Sri P.K. Konwar, ACH
Sti B. Reddy A.CH

(147Z)

Drawing and Map Section Dr.S.Devi, Sc-B
Vil Library Shri. M.Borpujari. Sc-B(Pt)
VIIL ADMINISTRATION & STORES
Legal matters CAT & High Court cases | Shri V.K. Varadwaj Sc-D
Building & construction ' Shri G. C. Saha. S¢.-D
Establishment & Accounts
: Stores and Vehicles Ahri A K. Phukan. ATIG.
1X. URBAN GROUND WATER
MANAGEMENT STUDIES
Study of urban hydrogeology and impact Mangaldoi Shri B.C.Kalita. Sc-13 (Pt)
of exploding population on ground water | Sibsagar Shri M.Borpajari. Se-B (Pt)
regime. Suggesting measures for '
managing present and ultimate demand of
water at 2020 A.D. both for domestic and
industrial uses and for identification of
pockets of ground water pollution and
suggesting measures for proper disposal
and domestic and industrial wastes. :
X. MAPPING OF WATER LOGGED Dhemaji Shri U.Gogoi, Sc-C
AREA AND FEASIBILITY STUDIES Lakhimpur Miss D.Rabha, AHG
FOR ANTI WATER LOGGING | Shri B.Barua.S.T.A(Hg)
MEASURES. Shri A Namasudra,
Ir. Surveyor
XL SEA WATER INGRESS STUDY | N.A,
X1l REMOTE SENSING STUDIES Shri S. Sudarshan, Sc.-D
{ XIIL ARTIFICIAL RECHARGE STUDIES Rain water harvesting '
(Central Sector Scheme) Shri GL.C.Saha,Se.D
a) Formulation of Schemes for Artificial '
Recharge Studies and its implementation. ‘
X1V, GROUND WATER MODELLING Not 'roposed
STUDHES
1 NV, ISOTOPLE STUDILES 1 Not I‘l‘upv(iscd
XVI. BASIC HYDROGEOLOGICAL Not Proposed
‘ RESEARCH o K
XVII. | SPONSORED RESEARCH Not Proposed
PROPOSALS
XVIIL | DESERT HYDROGEOLOGICAL - N.A.
STUDIES o
XIX, INLAND GROUND WATER Not Proposed
SALINITY '
XX. CONSTRUCTION OF PIEZOMETERS

Shri B.N. Gogot, Sc-B
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F XXI. Rajiv Gandhi Drinking Watey Mission Need Based , Officers assigned
}5 XXI1L. | Estimation of Ground Water Resources Meghalaya, Manipur,~ Shri S Sudarshan Sc.D
" Re-estimation od dynamic Ground Water Nagaland, Arunachal Shri S.N.Bhattacharjec.Sc. C
Resources based on the revised Pradesh and Mizoram Shri. B. N Gogoi. Se.B
methodology (GEC 1997 & also static Shri U. Gogoi. Se.C
ground water reserves), Shri P Kalita.Se.C
XXHL | Demarcation/Updation of Critical/ All states under the
vulnerable areas on the basis of following jurisdiction Sh.K Keerthiseelan
1. criteria Supdt.Hg.
i.Decadal decline of water table Shri V.K.Bharadwaj. Sc-D
ii. Water logged or water logged prone
areas
 iii.Ground water pollution/salinity
infested areas
iv.Limited fresh water/static ground water
resources
v. Well head protection area.
2. Declaration of areas as Notificd All over exploited/dark
i. From consideration of over hlocks.
devclopment of resources
ii. From consideration of ground water Ground water quality
quality detoriated areas,
Margherita, T'insukia
district, Assam
13 Mass awareness in Ground Waler
managemenmt, regulation & conselvatnon
4, Training on rain water harvesting
| including Roop Top Rain Water
Harvesting Structure
S. Regulation of Ground water devclopmem
and management
0. Registration of Persons/agencies engaged As per request received
in business of drilling and construetion of
tubewells and allicd works
7. Evaluation of proposals of industrics and | As per request received
projects seeking clearance of CGWA ‘
1 8. Micro level Ground Water regulation and | Guwahat), Kamrup
protection studics in critical/notified district
areas,
L. DISTRICT GROUND WATER
MANAGEMENT STUDIES Shri G.C.Saha, Sc-
1. Kamrup district, Assam 4345 Sq.km, Shri M. Konwar, AHG
2. Dhubwi district, Assam 2838 Sg.Km., Shri R.K.Sukla. Sc-13
I MONJITORING OF GROUND WATER All officers
REGIME
I GROUND WATER EXPLORATION EW.OW SH PZ Total Shri S.Bhattacharyee, Sc-C
ALLUVIAL AREAS ' Shri B.N.Gogoi, Sc-B (P
1. Karbi- Anglong dist, DR/VOL-75/51 32 - -5 Shri N.Mazumdar, AHG
2. Lakhimpur district, /SANKYO- 2 - - -2 Shri S.D.Waghmare, STA
94/110
3. Nalbari district DR/FL-72/36 32 - - 5| Shii $.Chakravorty. AHG
, 8 4 12
Iv. PUMPING TESTS All exploratory -do -
| Pumping tests also pending, if any.
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)
y. SHORT TERM WATLER SUPPLY All Supervisory officers
§ INVESTIGATIONS. :
V1. GEOPHYSICAL STUDIES Shri S. Adhikari, AGP
1. Surface geophysical surveys STALGR) to be posted
a) Resistivity surveys in selected sites for
exploratory, drilling, reappraisal survey,
short term walter supply investipationy,
b) Artificial recharge study areas.
Borehole geophysical logging.
2. Preparation of state report surveys.
VIIL PREPARATION OF DISTRICT Kamrup Shri B.N.Gogol, Sc-B
' REPORTS. Karbi-Anglong District Shri B.C.Kalita. Sc-B
: Darrang District Shri S. Bhattacharya. Sc-C
VIIL PREPARATION OF DISTRICT Kamrup Shri B.N.Gogoi. Sc-B
HYDROGEOLOGICAL MAP (Scale 1: | Karbi-Anglong District Shri B.C.Kalita. Sc-B
250,000) Along with write-up Darrang District Shri S. Bhattacharva. S¢-C
IX.

GROUND WATER POLLUTION/ -
QUALITY STUDIES

Flouride affected area of
Karhi Anglong district
and Guwahati, Assam.

Shn. P. Kalita.Sc. C.

1 Shri AJK . Phukan, AHG

Shri.N. Mazumdar. A Hg.
Shri.A.C. Namasudra.
Jr. Surveyor
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STATE UNIT OFFICE, ITANAGAR

Officer-Incharge : Shri U.Gogoi, Scientist - C

Sr.

No.

Item

Targets

Manpower

1.

0.

TECHNICAL ASSISTANCE
Assistance to Regional Director/Director
in all matters pertaining to t«.chnlcal
administration

| Planning and implementation of Annual

Action Plan and timely submission of
various progress reports to Regional
Director/Director.

Supervise/Coordinate the activities of the
officers/staff of the unit to achieve the
targets assigned to the unit.

Assistance to Regional Director/Director
by providing necessary material/data for
VIP references, Parliament Questions
and other important matters.

Timely submission of all the reports,
maps etc. of the work assigned to the
unit, _

Assessment of State Projects under
World Bank.

Sri U.Gogoi. Sc.-C
Miss ID.Rabha, AHG

1L

ESTABLISHMENT OF GROUND
WATER DATA BANK

Collection, analysis and esiablishment of
Data Bank of Micro-profile for the unit
based on data of CGWB and other
organisations.

Si7 U.Gogoi. S¢.-C

[N

DISTRICT GROUND WATER
MANAGEMENT STUDIES

1. East Siang district

2. Lohit district

4087 sq km
3410 sq km

- Shri U.Gogoi, Se-C

Shri B.Roy, Sc-B
Shri R.K.Nayak. Sc-B

a)

b)

c)

GROUND WATER REG[ML
MONITORING

Monitoring of existing llydxogmph
nctwork stations falling in the districts
under the jurisdiction of the unit and
timely submission of the NHNS data to
the Regional Director/Director.
Inspection of the existing Network
stations and replacement of non-
representative/non-functional stations.
Integrating of Hydrograph Network
Stations of State Government with
CGWB stations. To examine the
suitability of location and design of
network stations and collected data of
State vis-a-vis CGWB network.

All stations

All officers deployed

GROUND WATER EXPLORATION

Lohit district, P/WR- 69/33

EW OW SH PZ Total
1 - - -1

Shri B.Barua. STA

V1.

PUMPING TESTS

All current wells and

Officers deployed
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Pumping tests also pcndiiij;’; if any '

Bﬁck Iorg'i'f any

);) VIL

SHORT TERM WATER SUPPLY
INVESTIGATIONS
For deflence, State and Central Gowt,

Need based

Officers deployed

VIIL

PREPARATION OF DISTRICT
REPORT

East Siang district

Shri U.Gogot. Sc-C

PREPARATION OF DISTRICT
HYDROGEOLOGICAL MAP
(Scale 1:250,000) ALONG WITH
WRITEUP

East Siang district

Shri U.Gogol, e-C

GROUND WATER POLLUTION
STUDIES '

X1

URBAN GROUND WATER
MANAGEMENT STUDIES

Pasighat

| Shri 'S-.D.Waghmare. STA

XII.

XIT

MAPPING OF WATER LOGGED
AREA AND FEASIBILITY STUDIES
FOR ANTI WATER LOGGING
MEASURES

BASIC HYDROGEOLOGICAL
RESEARCH

XIV.

HYDROLOGY PROJECT

XV.

RAJIV GANDHI NATIONAL
DRINKING WATER MISSION

Need based

XVI.

Estimation of Ground Water Resources,
Re-estimation of dynamic Ground Water
Resources based on the revised
methodology (GEC 1997 & also static
ground water reserves).

Arunachal Pradesh

Sri U. Gogoi. Sc.C.
Miss D. Rabha. AHG

XVII
(i).
(if)

(iii)
(iv)

| (vi)

(vii‘)

CENTRAL GROUND WATER
AUTHORITY

Demarcation of Critical Areas and
Pollution Studics.

Micro-Level Ground Water Regulation
and Protection Studies.

Mass Awareness Programme.
Registration of Ground Watcr abstraction
structures. :
Registration of persons/agencies engaged
in business of drilling and construction
of tubewells and allied works

Permission for construction of new
tubewells in “Notified areas.”

Processing of proposals pertaining to
clearance to industries for the drawal of
ground water.

Sti U. Gogoi. Sc.C.
Miss D. Rabha, AHG

ARTIFICIAL RECHARGE STUDIES
(Central Scctor Scheme)

Formulation of Schemes for Artificial
Recharge Studies and its implementation

Rain Water Harvesting
and Spring Development
in Arunachal Pradesh

Shri U;Gogt)i. Sc.C.
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STATE UNIT OFFICE, SHILLONG

Officer-Incharge : Shri S.Sudarshan, Scientist - D

S1.No. ~ ltem of work Target Officer/Personnel

L. TECHNICAL ASSISTANCE Sri S.Sudarshan, Sc.-D

i Assistance to Regional . Miss S.Pathak, AHG
Director/Director in all matters , . '

5 pertaining to technical administration.

Planning and implementation of

Annual Action Plan and timely

submission of various progress reports

. to Regional Dircctor/Dircgtor.

3. Supervise/Coordinate the activities of

the officers/staff of the unit to achieve
the targets assigned to the unit

4. Assistance 1o Regional

Director/Director by providing

necessary material/data for ViP

references, Parliament Questions and
other important matters

> Timely submission of all the reports,

maps ctc. of the work assigned to the

unit.

Il ESTABLISHMENT OFF GROUND
WATER DATA BANK ,
Collection, analysis and establishment
of DATA BANK of Micro-profile for

the unit based on data of CGWB and
other organisations.

Sri S. Sudarshan, Sc-D

1. DISTRICT GROUND WATER _ Shri S.Sudarshana, Se-D
MANAGEMENT STUDIES West and South Garo Shri A K Biswal, Sc-B
Hills 3000 sq km S
V. GROUND WATER REGIME
a) MONITORING ’

Monitoring of existing Hydrograph

{ network stations falling in the districts
under the jurisdiction of’ the unit and
timely submission of the NHNS data
to the Regional Director/Director.

b) . .
Inspection of the existing Network
stations and replacement of non-
representative/non-functional stations.
c) Integrating of Tydrograph Network
Stations of State Governiment with
CGWB stations. To examine the
suitability of location and design of
network stations and collected data of
State vis-a-vis CGWB network,

V. GROUND WATER EXPLORATION | EW OW SH Total | Shri S.N.Bhattacharyee.
HARD ROCK AREAS T Se-C

‘| Ri-Bhot district Shri A.K.Patre. AHG
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(‘VI.

PUMPING TESTS
Pumping tests also pending, if any.

VIL

SHORT TERM WATER SUPPLY
INVESTIGATIONS

For Defence ,State and Central Govt.
departments.

Need based

Sti S.Sudarshan, Sc-D

| VIIL

PREPARATION OF DISTRICT
REPORTS

West Garo Hills

| Sr1 S.Sudarshan, Sc-D

IX.

PREPARATION OF DISTRICT
REPORT '

HYDROGEOLOGICAL MAPS

(Scale 1:250,000) along with writeup.

West Garo Hills

Sr1 S.Sudarshan, Sc-D-

GROUND WATER POLLUTION
STUDIES

XL

} URBAN GROUND WATER

MANAGEMENT STUDIES

XII

MAPPING OF WATER LOGGED
AREA AND FEASIBILITY
STUDIES FOR ANTI WATER
LOGGING MEASURES

X1

BASIC HYDROGEOLOGICAL
RESEARCH : ‘

XV,

HYDROLOGY PROJECT

XV.

RAJIV GANDHI NATIONAL
DRINKING WATER MISSION

Need based

XVI.

XVIIL

ESTIMATION OF GROUND
WATER RESOURCES
Re-estimation of dynamic ground
water resources based on the revised
methodology (GEC - 1997) and also
static ground water reserves.

| Meghalaya

| Sri S:Sudarshan, Sc-D

(ii)
(i)
(iv)
(v)

(vi)

(vii)

CENTRAL GROUND WATER
AUTHORITY

Demarcation of critical areas and:
pollution studies.

Micro-level ground water regulation
and protection studies.

Mass Awareness Programme
Registration of ground water
abstraction structures.

Registration of person/agencies
engaged in business of drilling and
construction of tube wells and allicd
works. ‘
Permission {or construction of new
tubewells in “Notified arcas.”
Processing of proposals pertaining to
clearance to industries for the drawal
of ground water,

Sri S.Sudarshan Sc.-D

ARTIFICIAL RECHARGE STUDIES

(Central Sector Scheme)

Formulation of Schemes for Artificial
Recharge Studies and its
implementation

Rain Water Harvesting
and Spring
Development in
Meghalaya

Shri S.Sudarshan, Sc-D

10



Officer-Incharge : K.KEERTHISEELAN, Supditg. Hg
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STATE UNIT OFFICE, AGARTALA

STNo.

Item of work

Target

Officer/Personnel

1.
1

TECHNICAL ASSISTANCE
Assistance to Regional Director/Director
in all matters pertaining to technical
administration.

Planning and implementation of Annual
Action Plan and timely submission of
various progress repotls to Regional
Director/Director.

Supervise/Coordinate the activities of the
officers/stalT of the unit to achieve the
targets assigned to the unit.

Assistance lo Regional Director/Director
by providing necessary material/data for
VIP references, Parliament Questions and
other important matters. B
Timely submission of all the reports,

maps ctc. of the work assigned to’ the unit.

Shn K. Keerthiscelan,
Supdtg. g
Shri

T.Chakravarty.Sc.B.

11

ESTABLISHMENT OF GROUND
WATER DATA BANK

Collection, analysis and establishment of
DATA BANK of Micro-profile for the

unit based on data of CGWB and other
Organisations,

(.

DISTRICT GROUND WATER
MANAGEMENT STUDIES

{ GROUND WATER REGIME

MONITORING

Monitoring of existing Hydrograph
network stations falling in the districts
under the jurisdiction of the unit and
timely submission of the NHNS data to
the Regional Director/Director.
Inspection of the existing Network
stations and replacement of non-
representative/non-functional stations
Integrating of Hydrograph Network
Stations of State Government with
CGWRB stations. To examine the
suifability of location and design of
network stations and collected deta of
State vis-a-vis CGWB nctwork, .

All Stations

()fﬁccrs.dcjyloycd :

GROUND WATER EXPLORATION

Tripura Dt/Vol/75-52

LW OW SIH 1PZ Total
3 2 - -3

Shri SNLBIwItacharycc.

, Se-(
Shri D Khanikar. AHG

V1.

PUMPING TESTS
Pumping tests also pending, if any.

VIL

SHORT TERM WATER SUPPLY

INVESTIGATIONS

For Defence, State and Central Govt.
departments.

Need based

Shri K.Keerthiseelan.
Supdtg. He

VIIL

PREPARATION OF DISTRICT
REPORTS :

Dhalat district

Shri K. Keerthiseelan.
Supdtg. He

&
i
¥



- PREPARATION OF DISTRICT

HYDROGEOLOGICAL MAPS
(Scale 1:250,000) along with writeup.

Dhalai district

Shn K. Keerthiseelan,
Supdtg. Hg

GROUND WATER POLLUTION
STUDIES

X1

URBAN GROUND WATER
MANAGEMENT STUDIES

Agartala, Dharam nagar

Shri T.Chakravorty
Sc.-B

XIL

MAPPING OF WATER LOGGED
AREA AND FEASIBILITY STUDIES

FOR ANTI WATER LOGGING

MEASURES

XL

BASIC HYDROGEOLOGICAL
RESEARCH

| XIV.

HYDROLOGY PROJECT

XV.

RAJIV GANDHI NATIONAL
DRINKING WATER MISSION

XVIL.

ESTIMATION OF GROUND WATER
RESOURCES

Re-estimation of dysamic ground waler
resources based on the revised
methodology (GEC - 1997) and also
static ground water reserves.

XVIL-

(i)
| (i)

(111)
(iv)

v)

(vi)
(vii)

CENTRAL GROUND WATER - .
AUTHORITY " '
Demarcation of critical areas and
Pollution studies. :

Micro-level Ground Water Regulation
and Protection Studies.

Mass Awareness Programme.
Registration of Ground water abstraction
studies

Registration of persons/agencies engaged

in business of drilling and construction of

tubewells and allied works.

Permission for construction of new
tubewells in “Notified areas.” -
Processing of proposals pertaining to
clearance to industries for the drawal of
ground water,

Shri K. Keerthiseelan,
Supdig. Hg

ARTIFICIAL RECHARGE STUDIES
(Central Sector Scheine)

Formulation of Schemes for Artificial
Recharge Studics and its implementation

Rain Water Harvesting
and Spring
Development in Tripura

-.and Mizoram states

Shri K. Keerthiseelan,
Supdtg. Hg

12
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DIVISION No.VII

Shri R. K. Shukla , Executive Engineer, Division- VII, Guwahati

I.Exploratory Drilling Programme for North Eastern region.

Sr. Rig .No. - Area of Depth Target for 2002-2003 Drilling Head DIC AEE
No. Deployment (m) ) Targets
: EW |[OW |SH | PZ|DW | Total | (™
1. R/VOL-75/51 arbi-Anglong, 00 3 2 - - - 15 1000 Trbal A.C.Baishyva Operation
ssam DCM
2. "R/VOL/75/32 ripura 00 3 2 - - - 5 1000 Tribal A K.Chakravorty | ©
DIC
3. R/FL-72/36 alban, Assam 00 3 2 - - - 5 1000 Normal Amitlal, DIC
4. /Sankyo-94/110 akhimpur, Assam | 00 2 - - - - 2 400 Normal A.K.Sahu. DIC
s /WR-69/33 ohit, Arunachal 00 1 - - - - 1 100 R.C.Rabha.
radesh DCM
TH/IR-02/ New rig ibhot 00 10 - - - - 10 2000 Tribal H.K.Behra. DIC
6 istrict,Meghalaya
OTAL 030 22 0 - - - 28 5500

I1. Pumping Test Pending:

I11. Handing Over of Exploratory wells:

IV. Work shop:

V.Stores:

13
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PROPOSAL FOR ANNUAL ACTION PLAN 2002-2003

-—

23 -

CENTRAL GROUND WATER AUTHORITY

NORTH EASTERN REGION

Nodal officer — Shri K.Kecrtiseelan, Suptdg Hg

Shri V.K.Bharadwaj,Sc.D.

S) Actaty Target State/ Deplovment of personnel

No.

_Assam " Arunachal Manipur’ Mizorum | Meghalaya Nagaland Trnpura
Pradesh )

1. Demarcation/Updation of Critical/ vilnerable areas on G.C.Saha U.Gogo, S.N. P.Kalita, | S.Sudarshan. | B.N.Gogoi., [ K.Keerthiseclan,
the hasis of following criteria SeD Sc-C | Bhattachar | Sc-C Se-D Sc-B Supidg.Hg
i.Decadal dectine of water table yee,
ii.Water logged ar water logged prone arcas Se-C
i1i.Ground water pollution/salinity infested arcas
iv.Limited fresh water/static ground water resources
v. Well head protection area.

2. Declaration of areas as Notified All over cxploited-dark blocks.

i. From consideration of over development of resources '
ii. From consideration of ground water quality Ground water quality
detoriated areas. Margheriia,
] Tinsukia district, Assam

3. Mass awareness m Ground Water management, Guwahati :
regulation & conservation ftanagar

ER Training on rain water harvesting including Roop Top ltanagar
Rain Water Harvesting Structure Guwahati

3. Regulation of Ground water development and
management

6. Registration of Persons/agencies engaged in business of | As per request received
drilling and constuction of tubewells and allied works v

7. Evaluation of propasals of industries and projects As per request received &
seeking clearance of CGWA respective OICs

3. Micto level Ground Water regulation and protection Guwahati. Kamrup district
studies in critical notified areas.

&
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STATUS OF SUPERINTENDING HYDROGEOLOGIST IN
CENTRAL GROUND WATER BOARD

SI.No

Name of the officer

Place of posting

Shri. M. Veeranna

| Southern Region, Hyderabad

2 | Shri S.N. Dulloo Western Region, Jaipur

3 | A.R. Bakshi North Eastern Region, Guwahati

4 | Dr. B.S.R.N. Rao South Eastern Region, Bhubaneswar
5 | Shri D. Shiwane

Chattisgarh Region, Raipur

Shri S. Chakladar

Eastern Region, Kolkata

Shri A.D. Joseph

Central Headquarters, Faridabad

8 | Shri S.C. D‘himan Northern Hill Region, Dharamasala, H.P.
9 | Shri K. Keerthiseelan Stafe Unit Office, Agartaia
10 { Shri R. Chakrapéni | South Eastefn Cdastal Region, Chennai
11 Shri M.C. Reddy | South Western Regi.dn, Bangalore
12| Shri CHR K. Reddy Central Regi‘on, Nagpur
13 | Shri E.R.J. Rao

West Central Region, Ahmedabad

B
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)
C.G.W.B. STATE UNIT OFFICES
 Name of the Officer Designation Telephone No
1. Dr. S.B. Singh Senior Hydrogeologist | 011-3384355 (O)
~ Officer Incharge (Scientist-D)

Jamnagar House
Mansingh Road, New Delhi-11

011-3239992 (R)

2. M. Halliyal
Officer Incharge,
North Karnataka Unit
Belgaum, Karnataka, 590001

Junior Hydrogeologist
(Scientist-‘B’)

10831-473160 (0)

0831-470959 (R)

| 3. V.Kumar Senior Hydrogeologist
Officer Incharge, (Scientist-‘D’)
Coastal Unit,
Vishakapatnam, 500003
4. B.K. Kallapur Senior Hydrogeologist 020-6693905 (O)
Officer Incharge (Scientist-‘C’) 020-347651 (R)
Yaravada, Pune (MS) |

5. S. Sudharshana
Officer Incharge, Shillong,

Senior Hydrogeologist
(Scientist-‘D’)

10364-223348 (O)

Meghalaya

6. K. Keerthiseelan Superintending Hydrogeologist | 0381-325876 (O)
Officer Incharge, (Scientist-‘D’) | 0381-303099 (R)
Agartala, Tripura _ .

7. U. Gogoi Senior Hydrogeologist 1211428 (O)
Officer Incharge, (Scientist-‘C’) 1211740 (R)

Itanagar, Arunachal Pradesh

8. Kamal Mehmood Senior Hydrogeologist 0532-617597 (O)
Officer Incharge, (Scientist-‘C’) 0532-621324 (R)
Allahabad-211016 -

9. R.P.Mathur Senior Hydrogeologist 0291-747614 (O)

Officer Incharge, (Scientist-‘D”)

Jodhpur-342006

10. Aktar Jamal
Officer Incharge,
Bareily, U.P.

Scnior Hydrogeologist
(Scientist-C’)

0581-451613
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Sh. P.L.Dewan

2)A
26 - MW”E /»5

3

A ( M%MM@

F.Nou13-1/COWI/ARNER/2001- |0 {
Central Ground Water Bourd
Jamnagar House
ManSingh Road
- New Delhi

Dated; ’)of u\ 72\

Chairman cum Managing E'Lin:ctor

WAPCOS

20, Kasturba Gandhi Mirg
Barakhamba Road
New Delhi

Sub.: Spring development proje
Scheme of “Recharge to Grounc

Sir,

[t is in relerence to Letter

19.4.2001 of WAPCOS indicatiny

five sites i1 Assam due to non ay
and relatively small nature of wor.

that the Competent Authority has
below scheme-wise.

¢t work at Assam imder Central Sector

Water” |

ho WAP/IT&WSM/CGWB/2001 dated
revised estimates of spring projects at

lj\ilability of labour, unapproachable roads

at distant places. I am directed to inform
approved the revised rates as mentioned

Name of the Spring sitc Amount
' approved in.
Rs, -
Kahilipara 94905 vt
 Loknath Temple i 1,79,619
Birubari Shiv Temple B 3,68,723 )
Birubari Bazar ]! . , 11368723 )
Bonpsar Pukhuri ! _ 13,30,482 W
Cosl approved | L 23,42.452

!



The Central Ground Water Boarc
30.00 Lakhs) to WAPCOS un

harvesting and spring development.

12,72,200/-for the work at
harvesting. It is requested t
the commencement of monsoon.

Copy to:

1.

2, Sh  AB. Pandya,Chief

Centre,B-1 Block, Janakpuri, New Delhi-110058,

has released till date Rs. Thirty Lakhs (RS

ler this scheme of Roof top rain water

[
|
i
|
!
!
|
!
i
:
|
:
I
|
|
|
|

The Board has received bill, of Rs

Sonapur and Hazo sites for roof top rain water
hat work at spring sites may be executed before

Yours faithfully,
|07WY1W Sha—

(Dr Poonam Sharma)
Scientist-C

The Regional Director, CGWB,NER, Guwahali for information

Engineer, WAPCOS,B-3 ,B-4,Community

(Dr Poonam Sharma)
Scientist-C
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1. DI

o MONTHLY PROGRESS FOR THE MONTH
{CT GROUND WATER DEVELOPMENT AND MANAGEMENT STUDI_ES

STt

~-286-

0= MARCH, 2002 (A.A.P. 2001+ 2002)

i
i< Distacy State Tergat Avea (sqhan.y Coverage during the month T (umulztive coverage Name of the Supervisory / ~Details of guidance rendered by Suzenisory Oifcer
L : (sa.km) { Pest Monsaon) field Officer Cn - '
bR S A | D N | Tot T D N [ Tot T D N | o { Completed 18550 5q K during Pre monsoon perod )
i | Sonitpur gistrict, Assam - ~ |3000}3000 | - ¢ - |700 700 - ~ 13200 | 3280 | PKafita Sc-C
) ‘ i 1 : 5 {1 - §.Chakravorty, AHG -
77 Keazon Gsind, Assam | .- | - |3000}3000 1 - 505 17000 | < |_-_ 13550 | 3530 | RRSuki2, ScB
3 | Papumpare & Lower 3000 | - | - {3000 { 1000 - - 1000 | 3500 | - | 3320 | N.Maiomdar, AHG
Subansiri Gistrict, A.P. : '
4 1 Viest Knasi Riis district, | 3000 |- T {3000 | 600 |~ |- 600 | 3000} - 3030 | S.N.Bhattacharya, Sc-C
Meghalzyz ' ' ' {1 - : A.K.Biswzl, Sc-B.
5 | Karimgznj & Pailakandi | - - 3000 | 3000 | - - - 500 1800 |- ]3000[ 3330 | RK.Navak. Sc-B
i distrigt, Assam : :
& | Paris of Alze! distnat, - - 3000 | 3000 | - - €03 | 600 | - - 3100 | 3139 | T.Chakrevorty, Sc-B
{ Mizorem
2. GROUNDWATER EXPLORATION
District / Stzte Target ( Nos. } Progress during the menth - Cumuletive sice 01.04.01 | Rame of Supenvisory / Mandays Remarks (Reasons for shariiall / constraints
: Field Officer lost duc to | lo achieve targeied €2t/ ohjecive Wise
) | late dedsion
Bwloy | Pz | DW [TOT|EW | OW ] PZ Dw | 701 FEw fow ! FZ | BwiOT
Kamrup distict, Assem | DR VOL-75/51 3 2 - - 5 |1 - i - 2 3 - 2 - 45 B.N. Gogoi, S¢-B Vel development by &7 compressor under
~{200 m) - D.Khanikar, AHG proqress
ANenit district |, AP. DAN0I-75/52 3 2 - - 51~ -l - - - 3] - - - 13 | 5Ray, S8 Pilot hole-driting in Dighoi Refinary under
- progress. ‘
- Berpeta district, Assam DR/FL-72/36 3 2 - - 5 1 1] - - 2 3 3 - - 16 M.Konwar, AHG OW at Namsala site completed.
DRemaji gistrict, Assam | PfSantyo/94/i0 | 2 - - - 2 - -1 - - - 1] - |1 | S.D.Waghmare, Al Tarajan ( Gogarmuth ) EW drifing under
, _ STA (HG) progress.
Grznalong distngt, A.P. | PAWR-6S/33 2 - - - 2 1 -1 - - 1 1 1 - - |2 | 3.Barua, STA (HG) £Goiu gzon EW (omp'zted.
Yzmrup A sAaw)- |DTHAR-2 1 -1 - - 1 1 - - - |1 8.N.Gogoi, Sc-B Completed first weil in Adagudam.
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H
Location with Cocrdinates

3} BETAILS OF SITE SELECTION FOR EXPLORATIO

" Name of the Sites

if any for site sefzction

e
. (Change of site subsequent if any, and Constraints,

reasons thereof

No. of siizs
Releasad

Target uncer Exploration,
EW oM | PL ]
575 22'08":53238° 15" 13

¥ Geli Club, Dighoi

. - —

3{b) &FT:-J{S OF EXPLORATION A o 7 .
R Location Depth Zores T2pped SWL | Cisch. | OO Aquiler Driiing ime tzSen for _ Date of Mandays lost Idling of Fy- Achievement of
] Ne. | - {=2sl) {tpm) (=) Started Pumping dr%o!ec‘s: Exploration
Dred Const. » : on Plotre= | Blearnc | Peamimg Assy. Developm test. | No.of | Reascn Repairing / objective
(=25l {mhs) ompizte | loggng Lowedng | ent days Sp. Problem ’
1. | &twadh 250.80 153 48752,8349. . N - - Alltvium =
| 25aai, Tinsuhia 79-£9,97-i05,
ést. 133137 )
2 | G AP £0.00 60.00 28-24,52-33 Aluviee
3 _5d.lgr)dam 305.40 - 177.50- 152.50 Granite
gneiss
5. § Ehanagaa L7202 720 30-35, 6670 Aliem
L& L,,gL,_L,_M\_,_J,_’L_ﬂL_,L,P___,_/
4, BERAPING TEST .
o Location : T AsP 01- | Balog Details of test Remarks
o » 2002 . | Tobe
: Target | testzd 01-02 53‘“09 Camp /
Slug

1268 Ipm,
t

I )
1 Rajabari, Jorhat Distnat. 13 - , ; S = 5.08mbgl,.Q=
- D.D=2.44m

y

£ SHORT TERM WATER SUPPLY INVESTIGATION . : -
Nos. of Lecziion / District Name of Agency / Organisation for whom | Cuma, Since 1.4.01 Name of the officer Nq. of days spentin Remarks
o | requests ' the investigation was done ’ 3 . {’=ason for pending
‘ Received investiqation)
Recaived | Done field .| Ret.
' ' preparati

0 .
o .
. 2

14 " S-
- 43 b . . ~
i Dinjan MES §M.Gogoi, 5¢-B ’ ) ’ .
ii. Lekhapari MES &K Patre, AHG ) .
[ - .

(28]



5. GROUNDVATER REGIME STUDIES

) Moiﬂ’toring of existing stations (Nos.) :
f . / g April August Name of the officer Reasons for not measuring wells

ol #al #ofnew | #of #of #of #olnew | #of # of

NENS opergtio | NHNS NHNS operational] cperationa| NHNS NHNS operztion

operatio | nzl HHNS | established| abandon | NENSon INHNS o establish | abando | 2l KENS

nalon menitored | Ced 1.5.01 monitored | ‘ed- ned ‘on £.2.01

1.4.01 ’ :
i.SlS 321 28 i 515 §133% ~ |- - -

{a) Monitorir:g of existing stations (Nos.) '

November ' Jznuary Name of the officers Remarks
o v {Reasons for not me2sudng)
# of operaticnat # of new # of KHNS | # of operational # of operational | # of new&HNS | & of RHN # of operational
NHNS monttored NHNS zbandoned | NHNSon 1.12 01 | NHNS monitored established abandonad NHNS on 1.2.02
established : -
333 - 319 - A1 the stations could nat be covered due to law and,
' order situation in soms parts of the Ragion.

(5) Setting up / Rcplacement/ Inspection of new stations / exisuing ones

Target | # of new stations #olPZ # of wells abandoned Reasons for abandoning # of well operational after Remarks

(Nas.) | estenished included in : " zbandsned / established

D PZ Tot NHN oW Pz Tot D PZ - Tot

{c) Collecticn o water samples from NHNS and chemical analysis . :
[z of sampizs colizcted during Aori00 - Remarks qiving status of analysis Staius of Chemical znzivs's of NHRS samples Reasons for pending analysis
! — T »

(d)Compilation/ Processing of Data/ Preparation of maps and submission to CHQ within time frame

Stztus cf preseniation of datz, maps, reparts to the State Government -

Status spaciting the reason lor not submitting to CHQ within time frame

Kzme of the oiicers deployed
P. Kalita, Sc-C .

8.8arua, STA (H3) : :
(e) Compilztion and preparation of Hydrochemical data & maps and submission of the same to (HQ within time frame
2

Submitied witain time frame

Status specilying the reason for not submizing to CHQ vithin time irame and sending these to State Govt.

Hzme of the Oficers
£.K. Konwer, A(H

1.B.Reddy, ACH

( o

i) Computerisziion of Hydrograph Network Data

Neme of the oficer
P. Kalita, Sc-C Computerized the available data

Siztus 1o be sent ezch month

)

e



(9) Isspance of GroundWater Year Book of 20€5-2001
tamgffbl the officer D=:z7 staius to be specified in each month Reasons for delzy, if any
P falita, Sc-C_ ‘ Uz Progress
(h)
Edef write-up

Status of analysis of existing daia to dacigher the z5uer environment being monitored

(i)
Status of interpretation of Hydrogragh Network statizns of State Govt. with CGWB ] Number stations integrated by State Govt.
Nit Nl
(1)
Status cf opﬁmisa icn of Hydrogrzzh Nebwork Stations Cistrict / Hydrocsooqical / Agrochmatic zone-wise

(k) Ground water development monitoring

) Present status of cround water Seuziooment (cistrict-wise) Average Average 212 coilected curing the Remarks
x".’o. of weils | A2z lmigated| Financial crait noms| growthrate month

a_ | Duqcumborel STW | DTW | Filter f Public Secior | Institutional | (0.0216) Physical [ Financial

ely censtrucizd cue to constrzints of funds, power shortage 2nd general lack of will in

’\ssxm receives heavy rzinfell and has vast surface e
mnltnr\'c cropping by farmers. Remainina states of Ii:

':I' u")

-oundwaler resources. Irrigation wells are s
East are mestly hilly and addition of grouncwzter siructures is negligible.

EMOTE SENSING STUDIES

Remarks

Type of study

ltem Lecation / Distnt | Target (Sq.km)

Progress during

the month | Cumm. Since 1.4.01 Nzime of the
cificer

a. Reappraisal Survey |
b. Ground water Exolorzticn :

¢. Other specific Studies

7. GEOPHYSICAL STUDIES

a. Logging
s Name of site District/ - Logging parameters | # of BH.logged | Name of the officer | Cumm. Since | Remarks (Razson for delay in logging

No : State ma3sured during tha ronth 1.4.01 B.H. / nat lacoing borehole)

i - - - 1 S.X.Achiari, AGP 7+ 1+ 1" | *Testing of lagger cum well logging

‘ 1° Testing of leaqer in Greuit house.‘_l
b. Sounding v
St Localion | Tyreofsurvey | Area coverss Line/Km ?.0f Sounding | Cumm. Frogress since 1.4.01 Nzme of oficer | # ol Days - Remarks
Ho (Dist./ | (es/ E‘*/ curing the covered curing | / Profiting I _ spest in
State) Seismi month (SqA=) | the month during the Areacoverad | Linef Km | # of sounding field
month (Sq.\m} coveeed |/ Profiling
i ) : : Nit - . 41,1 S.K.Achikan, * Prafiling.
AGP




5. ISSUANCE OF REPORTS ' .A2 -

2. DI\TRJCT REPORTS ___’__________—-—-—_____’__,,______/"1
Cum. Since | heme of the author and Sratus of District Reports Remarks (Reason for nan-issuance of
{ofiicer wise) reports if any)

Name of the Report
issued during the month

ath name of Disindt
1.4.01 “District Report issued

Repegls (Total / Quartesw: se)
——

< N.Bhattacharya,5¢-C Under progress
U. Gogoi, S¢-C
6.C.5aha, 5¢-D

£.B.Bhattacharya, Sc- € Officer transferred to Calcutta.

i
I

= .
[=]

1 Dfrrang distric, Assar
2 | West Khasi Hills Sist., Meghatayd
3 | Tirep, AP
¢
b

Sou:h Tripura

Name of the author Status of Seport officer-wise Remarks (Reason for non-issuance of

S Targrt vith namz of S Name of the Report issued
Ka | Resort (Total 1 ‘ucr‘.ga sJ during the month and Report issusd _ Report if any)
1 | Assem 7 Under Frogress. ' i

C PAESENTATION CF DISTRICT nEPORTS _
-Target with rame < the Report to be presented along with time frape

presentation

Number and name of District Repont presented during
| the month : :

Name of the officer | # of pending Reasons o7

Year of Survey Year of issuance

| Investigation of Report ‘ Reports delay

- L1 _
- S—

_”____,,l,_—'—-———————___________—————

. ______——-——-______.._—————'- .
d. Short Term i 3. Reportoninvest igaticn Icr locating 2 site Tor constructicn of tube U.Gogsk. L
samah, o
R Nayek, S¢-B

8..F camp. Dholcherra,

2. rmcn on water supply 'm\es‘i\_.u:n at

Cachar cist. AssEq ) . -
2. 1. —~ Bore hole 21 Sakhat 1, Kamrup, Assam ‘ B.h.Gaox, S¢-B S
2. —t-r2tory Sore hole 2t Tatatalghar, Sibszgar dist. i M Eomwar, AHG ’

District Bepot
I\ Gecphysica!

District Broghu
| Miscellanecus 4

9. HYDROGEOL

GGICAL ATLAS

Remarks Stztus of printing & proved Allas

S No | Preparaiich of AZi2s )
1 | Nageland 3.1, Gagol, S¢-B S. Devi, S¢-B, M Borpujan, Sc-B, R.K.Kalita, AHG Unz=r Compilation stege
DISTRICT h\'DROGEOLOGICAL MAP

| Siatus of progress during i Cummutz-c2 Since 1.4.01

S N Enattacharya, Se-C
T Chakravorty, Sc-B




/

TATUS OF RE-ESTIMATION

W 47 c : M GE
115 - 7 Ui
STATIC GROUNDWATER RESOURCES

~-33-

DYNAMIC GROUMDWATER RESOURCES BASED ON REVISED METHODCLGGY (GEC 1657)

Name of the Officers Progress during the month Cummulative progress Remarks
B.M.Cogoi, 5¢-8 Under progress
6.{.Szha, S¢-D Usder progress Pradesh
U. Cegot, Sc-C Under progress '
12. GROUNDWATER POLLUTION STUDIES .
SI | Mame of the Ofiicer #rza [ Location / Type of problem G Progress curing themonth | Cumulative Status of Remarks
No Dstrict (Sq.km) Since report to be - .
: 1.4.0! prepared and
issued
1 B.N. Gogon Sc-B Mzrgherita Coal Yater Pollution due 500 Sq.km In Margheritz zr22 218 Sq Km
AX.Patre, AHG fzid Area. to Open cast Mining { Dritling cf collected 18 nos water
P.K. Konwar, ACH & 10 Wells } sample for Fieunide, 23 :
8.Shaskar Reddey, ACH Cuwzhati * Industriaf Pcliution 200 Sq.km samples for Feznd 23
samples for pniizl analysis.
13. DATA STORAGE AND RETRIEVAL
SI | Name'of the officer : Progress achieved R 2marks
No
1 P. Kalita, Sc-C Data storage & Retrieval Done when needed. |
14. HYDROLOGICAL AND HYDROHZTEOROLOGICAL STUDIES
St | Name of the oificer " | A=2/ Locatien / District Target Progress during the morth Cummuiaty Remarks
No (Sq.km) Since 1.4.01
Otiicer vet to be posted
15. HYDROCHEMICAL ANALYSIS
ftem Target, Pariizl/ Compiziz / Trace During the month Cemmudative since 1.4.31 Remarks !
No. of No. of Constiwents | Number | Constituents | Nurber Constituen’s
Samples for Samples for '
cewe CCA
8a 250 50 Nil Nil 445 | 3815 BA = pH. EC, TH, €0;_HCO;. 4, S0:NOs,
Heavy 25 25 ) o
Sp.A [ . 148 846 Anahs for Fluoride & lron content
15. RAJIV GANDHI NATIO‘ JAL DRINKING WATER MISSION
St | # of requests = of Balance (reasons for | Ground water # and type of Rcccm*e*c:: ons Constraints Name of the officer
No | received during requests not atiending to quality regime | source and acian oy State {if any} deployed
the month zuended 13 balance requests ) identification Govt.
Nil

Remarks

Y



»
17. HYDROLOGY PROIECT

/‘3(""‘

St Statf #offl to #olFL Location Depth Formation Agency Comulziive | Name of the Remarks
No 7 be constructed of PZ - No.since | officer
/1 constructed during  the {m) cowe Contrct 4 4 42001 deployed
’ month
1 Assam Aluviat @ 6; G. (. Saha CHQ was requested to increase the
Hard rock : & unit cost, so that Registered agency is
: attracted , reply awaited from CHQ.

718, CONJUNCTIVE USE STUBIZS -

SiNo | Name of officer  Location / District / State N Type of study Remarks

19. URBAN GROUNDWATER PANAGEMENT

SiNo | Name of the oficer “Location / District/ State , Remarks ]

1 M.Beorpujan, S¢-3 Jorhat, Assam Compilation cf Dzta. ]

)
20. CENTRAL GROUND WATER AUTHORITY . .
U Nemeofeaidly Achievement during the month Cumulative Name of the oficer REMARKS
achievement

2. Demarcation of wulnerzble 2reas G.C53he, S¢-D .

b. ticro-level studies around  Guwehati, targherita, <I5hniB N.GogaiS¢c-B, M.Borpuan, Sc-8, B.Roy, Collection-& compiiztian ¢f

Sarhat, Itznagar, Shiflong, Agariala &rea S¢-B | Miss S.Pathak, ARG, D.Khanikar AHG, data in Progress.

AK.Patre, 256

<. Ground VWater explorziion for emironmental stucies -

{Guwahati, Margheritz coal field )

d. Mass awareness prozramme Completed 2 Mags Awamass.

e. Registration for G Zosiracton sudiures in notifed -

areas. - .

f. Regisiration of perscns | azendss Total 73 nos. 2genciss

’ Registered till March /02

q. processing of cases

i. Processing of proposals in respect of cleerance to

indusiries i

j- hny QOther item E Imparted training on” Roof Top | 3 3 -~

{ Training on Roof Top Szin Water Harvesting Struciure) | Rain Water Harvesting * in ’

Guwahati, Aiwzal, Kohima

Any Other Information: :

NEIGRIHMS Project:

Progress during the month Cummulative

During the month 2 w!l comoleted. 5 wells comzizsied.




T -
21 4 S\NDAYS UTILISED _
T:( Hame of the officer with Activities ass! Days spent on :
o | designation per AAP 20 3 Peappraisal G.W. Bxploraiior{ HNS at2r suzoly} Remote | Poilution | G.P.Log- | Hydrochem. Other # of days| Toial felddays
: ’ Survey t4oni- invest. "} Sensing -ging/ [Meteorclo gica| ftems during since 1.4.01
. . toring Survey - the ment
i 2 e 3 4 5 6 7 8 9 10 11 12 13
1 | KKeerthiseelan, Susidg Hg | OIC, Agariziz - - - - - - - - - 30 30 44
2 | G.C.Saha, Sc-D & HCO ~QIC, ltanagzr S F - - - - - - - - - 52
3.1 S.Sudarshana, Sc- D 0IC, Shilleria ' : » L _ ~ i 15 | 15 15
4. ] V.KBharagwaj. S¢-0 0IC, Chemica! L35 ' ’ } . IR '
5 | U. Gogoi, SC-C ' - HE - - - - - - - - 5 5 60
6 } S.Bhatacharya, Sc-C B2 Section - ' - .- - - - - - - 2 2 3¢
7-| P.Kaita, Sc-C G Morilering - - - - - b - - - 8 8 55
8 | B.M. Gogoi, S¢-B Exploration - . 9 - - - - - - 2 11 44
9| Or.S. Devi, Sc-B 0iC, Technica! - - - - - - - - 6 6 21
10| B.C Kaiita, S¢-B - 57/ Pumo 125t - - - - - - - N 12 12° 62
4. 1t} M. Borpuiad, 5¢-8 Urban GW manzzzment - - - - - - - - -
12 | AXBiswal Sc-B Reappraisa 5 - - - - - - - 7 9!
13| RRShukla, Sc-8 Reappraisa! 20 - - - - - - ' - - 20 120
141 B.Ray, S¢-B Exploraaticn - - - - - - - - - - 49
15| R.KNayak 5¢-8 Reappraisz! 2 - - - - - - - - - 12 113
16| T.Chakravorty - Raaopraisz! 13 - - - - - - - - 13 S5
17| M. Konwar, AHG - _xploration - 8 - - - - - - - 3 77
18| AK. Phukan, AHG CIC(S&V) - - - : : - - - - -
19| R.K. Kafita, AHG Technical cei - - N - - - - - - 14
20| S.Chakraborty, AHG Reappraiszi 25 - - - - - - - - 26 67
21| NMajumdar , AHG Reappraisz! 21 - - - - - - - - 21 151
.22 | P.X. Konwar, ACH © | Hydrocherics - v - - - - - - - - - 7
123 o Khanikar, AHG Exploration - - - - - - - e 25 25 203
24 | AK.Patre, AHG Poliution Stcy - - - - - - 31 - - 31 154
25| Miss S. Pathak, ARG Micro leve! - - - - - - - - - - 25 25 133
26§ S.K.Achikan, AGP Geophysics - - - - - - - co- - - 33
27| M.B.Reddey, ACH Hydrochemical - -
28} Miss D.Rabha, AHG “Micro level Siudy - - - - - - - F - 25 25 103
~ 29| B. Baruah, STA {Hq) Exploration - o - . - - - ) - 25 25 154
[ 30 S.D.\aghmare, STA (Ha) xploraticn - 3 - | - - - - - - 3 680

(77



